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Shrl Rajendra Singh: Just one
munute In the course of my speech
I invited the attention of the hon.
Minister to the grnevance of the rail-
way workers that the permanent
negotiating machinery which 1s there
to bring about closer contacts with
railway management and railway
officers . (Interruption)

Mr. Deputy-Speaker: Order, order
He must have concluded if they had
remawned silent

Shrl Rajendra Singh: . 18
virtually extinct today It 13 not
working This 18 just on what I
wanted to be enhghtened by the
hon Railway Minister The hon
Minister has not been kind enough
to refer to that part of my speech

Mr Deputy-Speaker: There will be
other opportunities Still there are
twelve hours ahead

Shrli Rajendra Singh: I shall not
be allowed to speak

Mr  Deputy-Speaker. Now, the
discussion 1s over

14-01 hrs

*DEMANDS FOR GRANTS—
RAILWAYS, 1859-60

Mr Deputy-Speaker. Now we shall
take up the Demands for Grants
relating to the Railways

Before I proceed further, I have to
announce that a large number of cut
motions have been received. In
accordance with the usual practice,
hon Members may send slips to the
Table within fifteen minutes, indi-
cating the numbers of their cut mo-
tions which they desire to move 1
shall treat them as having been
moved, if the hon Members in whose
names the cut motions stand are
present in the House and the cut
motions are otherwise in order.

for Grants—  s014
Rarlways, 1958-60

One other question has to be decided
by the House, namely, the splitting
up of the 12 hours allotted for the
discussion of the Demands for Grants
between the various Demands From
the ust before me, I find that the
largest number of cut motions is to
Demand No 1 I would suggest, if the
House 1s agreeable, that out of the
12 hours, we may devote 7 hours to
Demand No 1 and 5 hours for the
other 19 Demands as was done last
year Is the House agreeable to this?

Some Hon, Members: Yes

Shri ¢ D. Pande (Naim Tal) Eight
and 4 hours respectively will do

Mr Deputy-Speaker: The House is
agrceable to 7 and 5 hours respecti-
vely Now, we might proceed

DEMmanp No. 1—Rainway BOARD
Mr Deputy-Speaker: Motion moved*

“That a sum not exceeding
Rs 8654,000 be granted to the
President to defray the charges
which will come 1n course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Railway Board'”

DeEmanp No 2—MISCELLANEOUS Ex-
PENDITURE

Mr Deputy-Speaker: Motion moved.

“That a sum not exceeding
Rs 1,78,45,000 be granted to the
President to defray the charges
which will come in course of
payment durmng the year ending
the 31st day of March, 1960, in
respect of ‘Miscellaneous Expen-
dature’

DrMAND NO 3—PayMENTS 70 WORKED
Lings anp OTHERS
Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs 19,77,000 be granted to the

*Moved with the recommendationof the Presidermt
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President to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1960, in
respect of ‘Payments to Worked
Lines and Others’.”

DrmaNp No. 4—ORDINIRY WORKING

EXPENBES-—ADMINISTRATION

Mr. Deputy-Speaker: Motion moved:

“That & sum not exceeding
Rs. 35,47,21,000 be granted to the
President to defray the charges
which will come 1n course of
payment during the year ending
the 315t day ot March, 1B, In
respect of ‘Ordinary Working
Expenses—Administration’.”

DEMAND No. 5—ORDINARY WORKING
EXPENSES—REPAIRS AND MAINTENANCE

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,09,89,34,000 be granted to the
President to defray the charges
which will come 1n course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Ordinary Working
Expenses—Repairs and Main-
tenance’.”

DemAND No. 6—ORDINARY WORKING

ExXPENSES—OPERATING STAFF

Mr. Deputy-Speaker: Motion moved®

“That a sum not exceeding
Rs. 66,27,11,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Ordinary Working
Expenses—Operating Staff’”

DEMAND NO 7—ORDINARY WORKING

ExpPENSES—OpPERATION (FUEL)

Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs 62,44,52,000 be granted to the
President to defray the charges
which will come in course of

t during the year ending
the 31st day of March, 1960, in
respect of ‘Ordinary Working
Expenses—Operation (Fuel)'.”

peManp No. 8—OrvmNary WorxiNg
EXPENSES—OPERATION OTHER THAN
StAarr axp Furmn

Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 20,55,79,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
gespeh ol ‘Urtnary  Workng
fixpenses—Operation other than
4taff and Fuel'”

peMAND No. 9-—ORDINARY WORKING
EAPENSES—MISCELLANEOUS EXPENSES

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs 26,01,12,000 be granted to the
President to defray the charges
which will come imn course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Ordinary Working
Expenses—Miscellaneous . expen-
ses’.”

pEMAND No 10—Orpinary WORKING
EXPENSES—LABOUR WELFARE

Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 9,24,35,000 be granted to the
President to defray the charges
which will come i course of
payment during the year ending
the 31st day of March, 1960, 1n
respect of ‘Ordinary Working
Expenses—Labour Welfare'.”

PEMAND No. 11-—APPROPRIATION TO
DepreciaTioN Reserve Funp

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 45,00,00,000 be granted to the
President to defray the charges
which will come in course of
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Railweays,
respect of ‘Construction of New
Lanes—Capital and Depreciatuion

payment during the year ending
the 81st dey of March, 1960, in

respect of ‘Appropnation to Dep- Reserve Fund’"”
reciation Reserve Fund'”

Dzmanp No 16—OreN LNk WORKE—
DEMAND No 12—DrvipENp PAvaRLE AvprrIoNs

70 GENERAL REVENUES
Mr Deputy-Speaker: Motion moved

“That a sum not exceeding
Rs 54,40,71,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Dividend Payable to
General Revenues'”

Drmanp No 13—-OrrN LINe WORKS
(REVENUE) —LABOUR WELFARE

Mr Deputy-Speaker: Motion moved

Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs 3,72,30,95,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1960, in
respect of ‘Open Line Works—
Additions' "

DEMAND No 17—OPEN LINE WORKS—
REPLACEMENTS

Mr Deputy-Speaker Motion moved:

“That a sum not exceeding )

Rs 13183000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Open Limme Works—
(Revenue) —Labour Welfare' ”

DEMAND No 14—OPEN LINE WORKS—

(REVENUE) —OTHER THAN LABOUR
‘WELFARE

Mr Deputy-Speaker. Motion moved

“That a sum not exceeding
Rs 1870,53,000 be granted to the
President to defray the charges
which will come m course of
payment during the year ending
the 31st day of March, 1960, m
respect of ‘Open Line Works—
(Revenue)—Other than Labour
Welfare’”

“That a sum not exceeding
Rs 99,49,52,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Open Line Works—
Replacements’ ”

DemAND No 18—OpPEN LINE WORKS—

DEVELOPMLNT FUND
Mr Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs 81,49,00,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Open Line Works—
Development Fund'”

DeMAND NO  19--MISCELLANEOUS
CHARGES—~—DEVELOPMENT FUND

DemMAND No 15-—-CONSTIRUCTION OF
NEw LiNeS—CAPITAL AND DEPRECIA-
TIoN Reszrve Funp

Mr Deputy-Speaker: Motion moved:

Mr Deputy-Speaker: Motion moved;

“That a sum not exceeding
Rs 57,95,000 be granted to the

“That & sum not é&xceeding
Rs 45,09,38,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the S1st day of March, 1060, in

President to defray the charges
which wilil come in course of
payment during the year ending
the 31st day of March, 1980, in
respect of ‘Miscellaneous Char-
ges—Development Fund'”
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Demaxp No. 20—APPROPRIATION TO
DeveroPMENT Fund

Mr Deputy-Speaker: Motion moved

“That a sum not exceeding
Rs 21,18,74,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Appropriation to
Development Fund’”

Shri 8. M. Banerjee (Kanpur): Mr.
Deputy-Speaker, Sir, I have lstened
with patience to the speech of the
hon Minister and I really thank hm
for {he words which he hes used for
the rallwaymen in India I wish to
confine my speech to my cut motions
Nos 605 to 610

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): May we
know which cut motions have been
moved and by whom?

Mr. Deputy-Speaker: I have asked
hon Members to send slips within
fifteen minutes indicating the cut
motions that they wish to move
Therefore I will be able to know it
only after that time

An Hon. Member: The hon Mnis-
ter knows the procedure

Mr. Deputy-Speaker: Demand No
1 15 before the House, seven hours 1s
the time for discussion and ten
minutes will be allowed to every
speech

Shri C. D. Pande (Naim Tal) Even
less will do

Shri S. M. Banerjee: Ten Minutes
will not do for me

Mr. Deputy-Speaker: That also is a
part of the game

Shri 8, M, Banerjee: I shall confine
my speech to two or three points
My first point is about this over-
erowding business and the amenities to
third-class passengers I fully realise
the difficulty of the hon Minister
and the Ministry in checking over-
erowding m trans  There are
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gepuine difficulties which I | wery
well appreciate, but I want to know
what further amemties are bemg
given to third-class passengers, When
1 talk about third-class passengers I
iclude those passengers also whe
travel 1n the sleeping coaches.

1 bappen to travel in the Janats
many times and I know the difficul-
ties experienced by those passengers
who travel in those sleeping coaches,
specially those where there are three
tier sleeping coaches I do not know
why the hon Minister replied to one
of my questions that for this part:-
cular line from Delh1 to Calcutta
two tier sleeping berths are not
available I do not know the advan-
tage of these three tier berths be-
cause I feel and I am convinced that
the man who goes on the top, if he
15 & heavy person and unless some-
body helps him, cannot possibly come
down So, this three tier business is
a sort of a pigeon-hole The man
who sits on the lowest berth has to
sleep by nmne o'clock because the
person on the middle berth will
stretch his bed and so he cannot pos-
sibly sit there All these practical
difficulties are there and so may I
request the hon Minister to consider
whether there can be two tier berths
in the <leeping coaches of the Janata?

Then 1 come to reservation charges
We travel n first-class after getting
our passes and we pay only eght
annas whether 1t 15 two nights or
three nights journey There 1s no
extra charge But in the Janates
if anybody wants to travel in the
sleeping coach he has to pay Rs3 45
nP I will give you an instance A
man travelling from Calcutta to Kan-
pur reaches Kanpurat 10 30 or10 45m
the night After nine o'clock, because
it 18 past nine o’clock, he has to pay
another sum of Rs 3 45 nP for one
and a half hours or two hours He
has to pay about Rs 7, that is, for
two nights, for traveling from
Howrah to Kanpur I wanted to put
this question and saw the railway
officials also who told me that they
cannot possibly help it because Kan-
pur comes after nune o'clock and so
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he has to pay for another night. I
cannot understand it. People cannot
get down at Bindki Road because they
do not want to pay. These things
should be taken note of.

Then there are certain difficulties
which the third-class passengers face.
For instance, overcrowding 13 there.
Then there is not even regular water
supply. People have to get down at
stations to get water. The railway
officials say that the watering station
is far away and after the watering
station comes water will be supplied.
The third-class bogeys which can
accommodate only 32 or 40 passen-
gers are actually carrying about 70
or 80 passengers because of over-
ecrowding So, there should be ade-
quate arrangements for supply of
water. I would also suggest that if
a shower can be prowvided in a third-
class compartment, people can also
take their bath. This is an ordinary
thing which can be provided without
any extra expenditure, or if there 1s
any expenditure the expenditure will
be so little that the Railway Ministry
or the Board will not feel for it.

Then the hon. Minister has said
about the recogmition of trade unions.
I fully appreciate the way in which
the workers and the officers in Chitta-
ranjan work Our production has
gone up and I am extremely happy
that this 1s really a good chapter.
We see that the Chittaranjan loco-
motive works are the best locomotive
works of the world. I take pride
when I read the speech of the hon.
Minister as to how our production
has gone up in Chittaranjan. But
about the trade umon functions of
that particular place, though the hon.
Minister has assured us that he is
already considering this matter, I
want to know as to what is the
secrecy there and why trade union
activities are not allowed in that
particular area. I know, there are
defence establishments in the country.
There are explosive factories where
there i3 absolute secrecy about pro-

duction, but even in those establish~
ments there are registered unions
and those unions have been recog-
nised. So, I want to know as to what
is there that this particular union in
Chittaranjan, which is the only union
there, is not granted recognition.

Then my next point is about having
a small station in Kanpur. The hon.
Minister visited that place and I
really thank him for that. He saw
that particular site. I explained to
him and the local MLAs of that place
also explamned to him how Xanpur
has expanded within these six or
seven years. So, we want to have
one station. I cannot understand
how Agra can have four of five sta-
tions and in Kanpur there is only
one station. So, I would request the
hon. Mimister, who did not promise
before the people but dd say that
he will consider this particular
matter when he goes back to Delhi,
to look nto it.

Mr. Deputy-Speaker: The Agra
Members say that there ought to be
one there.

Shri S. M. Banerjee: One should
be shifted to Kanpur. I hope the
hon Mimster will throw some light
on this particular problem of Kanpur
which is agitating the munds of
many.

About the bridge, the hnn. Minis-
ter suggested that they cannot possi-
bly construct this bridge Some
amount 1s being allocated out of the
passenger fares which goes to the
State Government. We did apply to
the State Government for having
this bridge. If the hon. Minister
takes some interest in it and he also
approaches the State Government, I
hope this bridge in Kanpur near
Govmdnagar will definitely come into-
existence.

The last point which I wish to place
before the hon. Minister is the re-
cognition of unjons. All unions must
be recognised. This 18 better. Ax
unrecogmised union can take any
decision. If there is recognition, the
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(Shri S M Banerjee]
decision will be well thought of They o gy g s § o afy o ww o

will not be able to take any decision foafa wr oy ¥ fegfy ¥ frere Gy
-which may be termed as wrong by

t o R, Y g a8 v v s e
¢ hon Mimister 1o g vk o & g 9 e
Two or three munutes of my time o W g T &, S§ awa Iy

were taken away, Sir, I shall finish ey
in one minute About dismissals or oAt At At 4y 7 @ et s

discharges, I would request the hon T &7 gurC e g 1 afk g sl
Minister to appoint a Commission or e W W w, Ny | w7

a Committee consisting of two or N
three Members to go through every ™ e S gwr 3, woAt W &

case where workers have been dis- fram s, e d v or wit

mssed under Rule 148 or on any afe
other charges If there cannot be w e A ﬁai ‘ wfew

any tribunal to judge whether those wrw o fafaw fava & gvaew § wor
discharges or dismissals were justified, & 99§ T§  AIWOr § T9 T8 wE
I would request him to appoint such a = difra
a Committee so that we will be TTEAT | AT § 993 H1eo o
convinced that the  dismissals TEAT ATEAT § FHIR H57 N« IF |
were justified It 1s no use every forfor

time, we plead their cases, we gat . TR A R A -
replies Some cases were considered TS MW FY famfaa & HHETT
and later on they were dismissed I g a Wit § F T ofr #r oy

am convinced that mn many cases, dis-

missals are absolutely unjustified feerre =g o woagwieT W@t &

There 1s a political bogy or the com- sfodet & qg & gy gan & o v

munist bogy or the socialist bogy at- ~

tached and people are discharged 2 W T FH T T AE TR ¥ H@"

without any reason for their genumne /AT &Al JAq TH FgT I g L]

trade union activities Ta. W T I | ERT N2 aga
Mr. Deputy-Speaker: There 1s no ﬁ'ﬂ'ﬂ ™% e S e & W

unattached bogy, I suppose g & 1 aft g IaT w, fagie, awad,
Shri S M Banerjee: 1 t h e W

nerjee: I request him TaT qrETETT
to appoint a Committee Let us also o, & @ 3} é i #

be convinced that these dismussals gfe & g e ﬁ'ﬁi?!él afg
throw some eht whether sacn 8 o500 W SIOAC s g § S
Commuttee cou?d be appownted or not &, & & Tow-gwien s #y fawfoy
& o & @ wfr o ¥ a7 wgw

&5 M Ty T (SEER)  SureRs g g 5 ag g agr W A wfew

oft, iy gat R i o & o R gfaar 7 e & 1 @ wE a8 A
Wiy # g9 a9 &1 4 fean O o wfgd |« $y w1 & fos w3 W’ g—
SN AR w7 ¥ T 9@ aga G g & fwage =y &1y
¥ 797 ¥ I | WIATH AT A @ faesa w2 77 ¥ wnferas, qar a-
¢ F7@ § 6 R 3 awt & g 1 ¥ firrge, N fr s e e
qrTT & AT gure &Y T § | |l zwer §, agT ¥ R Wik @ &
o & qEed ¥ aead § ¥ 08’} AGAT—~TAAT-ATEAAT AT ¥ W
¥ fr—aar e o IR §—39 N & ghar &, Afer awearr
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Y oft ol gefrer o« 3 ot oy 3t
arek €, forr & wwew ¥ & @ oot
oft & wyer wrger g i & oy W@
g fe 93 ot oY e fea #
fir fera g S #Y W ag s T,
Uk UFETT ¥ AT €7 T S
feqr o |

w8 o wreRe, fog w T
A e § | @ i o Woan
» yd § 5 @ @ A & s
ag T @ wiww § W ST w9
o sy oF S8 TG T AT I &
fawrr w1 8Y T & 1 R, T O awR
o+ grwwar o §, foed g W W
&Y W § K T8 WK $Y «TET @A
2 Ay TR A & mfear w7 & )

¥% g ¥ S Jew § ) AR
or gar v § fr Pt o aet &
a1 ofa g€ § 1 g F 5w W
wife §, o7 @S A= Ag o, sfer
wa et aga a8 7k § | & wfer 3@
o w4, yafe oy # nand
wedy g o, S Aage ¥ wrrd
i wre ¥ A @ ) W AR F R
Tawge F A N N IE@ §—F
T AT X W TF T3 7 | gy o
o % g ¥7 way § o Iw o
Fére FEw 7T @ § WK @
w arel & fog aw owfer agE
2 1 T aF TEw T @
£ v D e Fanfar wd A § )
¥4 T ATATATS T gY HTaT § 4 WA
< 9T 0 F 99 W JEw
£ 1 @F i o W e 1 oA
e & S ¥ ome ¢ Wi wfead v
wredr agr ax v AR ¥ 1 & wnean
gfemmm W e ¥ wow W
IR wAREA § | e T s
agfr O a3 o gl g wifid | @ g
369 LSD —8
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& 9oy ¥t g7 wrewrwat § | ow B
& arr ag & fv sy oy wmer o
g & g o grien s wifgy
W 2y ¥ gy § 87 w£ e W
Y oft ¥ firey, AT AT A fr
g G & o o et T R

W« & W 2w ¥ IR F g
ST § | T T A A2 Y -
oy ¥ & frd gt wta
7 fawifar & o, /fw g avi &
o ¥ freg o TogwisT St
A fawfer & S faors Aae w
T qa fea | wrgw g
W ot o o geElr oft warer
e WY 3 fir 3 fire T v R
¢ W el ot T A oY
¥ frg ¥ WETC T Ruw a1 fim
wrEwar § 1 A7 g0 & v v |
T I R B YT ¥ g s
arw aren §, dfer ag X ¥ wo o
wroT Ty § | 99 & g Qfa ¥
fa & @A T

Ty Wk 0% ¢ fdr mw &
g it 9 F7 s syl woN
AT E | AT R g ¥ IR war
Ry R AR g §
X T A § e
& w1 a5 S0 wor v Wy §—
iy ¥ 3o ag § ) WX
gt & I QA F IR W@
wz § | F IR T Flow v 7
W I W e v e
wapd & oF @ frow el g Wk
3% & 3¢ forr g% frr 4, ST W
e amramd g1

¥ Fqat (st T wi)
feg @ e gar § ?

W Nfex e : steT R E—
oF o, TR NRY § wE 2o |
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dar @ <ur & 1 et o 3¥ardr v
@ g Ry T Faw P Ry
T Y, aread & ogr Iyt ¥w A
W war §, Iy aurey e o @
TTH g ARireerdy, wierd T aree-
Tl H g X @ & R A
3y foar & 1 0 qw F T wrar
fis 308 W HA T T @F &Y
w1 O § 1 AR & ey § oft 3%
o € 1 78 B 9T 9 7 Wew R
sqaeqy & o &, S it o 59 Tl
QU AN ¥ S T 3k ¥ fey
&1 % wrgan g 6 @ v ot s R
98 WX A fram F g wwr O
TS W waqr weRit &, ST W
fiear o |

;| AP, AT o w7
qr fr & @ a@ N SfvR w@T §
fs gat WA fawwr & owfr & ¢
A/ I & a1y e ag s g
g e woft Iufy ¥ aga wrrsawr §-
| ¥ 9F wE A e & fag
# ag fr vy W g e gg wivw
N R aew g R winH
wgh gE wrardy & wroor g fewaly &
TG WHT ¥ He-a1E 9 T A gy,
fog v & Tl wor o W @
21§ uraww A § e a3t
AT §TE ANHT =W wTRieT
vaTd W ¥E A TE sg o &
@ 9 WG T F9T 1| 9v | AF
fRm femmaer e A v T &
T ¥ § gE O S T g
o ag T ot ke F AR W AW
SR TTE | S WY F
grmaE W frare wmawwar ¢ 49
fir 4% v 7 w7 | ToT gEteT W
® ofr 3% wfere fear & i & s
war § 5 ow faaw oo o W
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Wd favrr fadiy o7 & w3 Y
LR 2o

Shri C. D. Pande: I did not want
to speak on the Railway Budget, but
there are certain things regarding
my own constituency, and I feel that
I must say a few words in that res-
pect

The hon. Minister, at the close of
his speech, said that he was going
to give some cheering news to the
House. 1 was very expectant, and I
was thinking that my share in that
cheering news would be there.

There has been a proposal for a
Lne between Rampur and Lalkua
extending to Haldwani. This scheme
has been there for the last 25 years
A survey was made as early as 1988,
Later on, because the war came, it
was dropped. Again it was taken up
in 1949 and the survey was carried
out in full, and it was found that
the railway line would be justified as
far as traffic wag concerned Now,
within the last eight or ten years
things have changed considerably in-
that area Terai has developed be-
yond recognition There are new
factories In fact, we have got even
an aerodrome there, but we have got
no broad gauge line connecting the
entire hill area passing through Terai
which is a nice little modern colony.
Can you imagine how, in the absence
of a broad gauge line, the poeple feel
cut off from the civilised area?

Going from Delh1 to Simla is, one
feels, a matter of a few hours, but I
shudder to invite any Member of
this House to Naini Tal, because to
go to Naini Tal you have to change
twice—firstly from broad gauge to
metre gauge, and the metre gauge
itself is so backwqrd in our area,

Shri Tangamani (Madurai): Many
conferences are held in Nainsg Tsl

Shri C. D. Pande: Yes, You know
how difficult it is to go there.
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Mr, Deputy-Speaker: If it is the
desire to invite friends to Naini Tal,

they provide cars also,

Shri C. D. Pande: True, but now
our Railway Minister says he does
not desire to have any competition
between road and rail transport.

Therefore, I request the hon, Rail-
way Minister and the two Deputy
Ministers who are very friendly to-
wards all of us to consider this qwes-
tion, as to whether they want to con-
nect the remotest part of this country
with the centre of activity in this
country or not.

In that area there are minerals,
timber and fuel, of which there is so
much shortage in Delhi. We have
abundance of them in the hills, but
there is no broad gauge line. It has
to be transhipped at Moradabad or
Bareilly Therefore, there is no eco-
nomic possibility of bringing in heavy
goods from the hills or to take any
heavy goods to the hills.

At the same time, to cover a dis-
tance of 170 miles to Kathgodam it
takes almost 18 hours which is too
long a lime, and one has to change
again either at Moradabad or at
Bareilly. Therefore, in the interests
of development of the entire hill area,
in the interests of brining the regione
nearer and connecting Terai colony
which has developed in the past and
become one of the finest colonies in
the country, it is absolutely necessary
that our part should be linked with
broad gauge line.  Without broad
gauge the hills will never come nearer,
and you will never be nearer the
Himalayas which have immense tour-
ist possibilities of which we speak so
much.

Apart from this, I want to draw
your attentiom to another small point.
In that area we have got the NER
which is the most backward compared
with the other railway systems in
India; and that portion which is in
my constituency is the worst even
within the NER. The distance
between Kathgodam to Moradabad via
Kashipur is hardly 72 miles, but it
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takes about 11 hours to cover this
distance, If you start at 11'30 in the
morning at Kathgodam, you reach
Moradabad at 9-30 at night. The
line was opened in 1883, and since
then the same train has been there
and also the same timings. At im-
portant stations in Broad Gauge like
Aligarh or Tundla the train now
stops for five minutes, but after the
train starts from Kathgodam, it
stops for 20 minutes at Haldwani, and
for half an hour at Kashipur because
1t is a junction. A junction in the
metre gauge is a mockery because
there is no other line of any impor-
tance. All the same, it is a junction,
and the train must stop for half an
hour there. At Kashipur it stops for
half an hour and then it goes on to
Moradabad. Therefore, the difficulty
arises. That is the nearerst route to
my place from here and I am sup~
posed to travel by that route, and the
officers coming from the hills are
paid T.A. for that route, but in the
last 11 years 1 have never travelled
by that route, because it is so tortuous
I prefer to go Bareilly and Aligarh
and come to Delhi rather than go
from Kathgodam to Kashipur and
Moradabad and Delhi. Everybody
cannot afford to travel by the longer
route because it is costly. But can
you deny a convenient route? The
route exists, but you have to make
it convenient by running at least
slightly rapid trains. I do not ask
for express trains in that line. Ins-
tead of having eleven to twelve hours
to cover the distance of 75 miles,
please reduce the time to about five
hours. If the train leaves Kathgodam
at twelve o’clock in the day-time, it
should be possible for it fo reach
Moradabad at six o’clock or 530 p.m,,
so that connections may be available
to the people either to the Delhi
side or to Dehra Dun or to The Pun-
jab.

As for the stations, they still exist
as they were in 1883. Between Lal-
kua and Kashipur there are two or
three stations. One station is at a
distance of about eleven miles from
the two other stations. The distance
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between Gularbhoj and Bazpur is
about eleven miles. New colonies
have come up in this region. Sugar
factories also have come up, as at
Bazpur, for instance, the opening
ceremony of which was performed by
the Prime Minister the other day.
The railways in their own interest
will need a station in between. Other-
wise, they will have to complain that
there is competition with road trans-
port. They can eliminate competi-
tion with road transport, provided
there is improvement in their railway
services. We do not want that their
services should be as fast as our first
class cars. But there should be a
reasonable speed, and a reasonable
amount of comfort. There should be
less overcrowding, and the connec-
tions should be so ararnged that peo-
ple will reach their destination in
time

Regarding connections, I would
like to draw your attention to the
fact that there is a train from Kath-
godam to Bareilly. At Bareilly, we
are supposed to get into the through
compartment to Delhi for Aligarh.
From Bareilly to Aligarh is a distance
of about 104 miles. The train leaves
Bareilly at 840 am., and it is sche-
duled to reach Aligarh at 3-20 p.m.
But I may tell you that I have been
travelling on that line several times,
and I have always found, and several
other people also have told me the
same thing, that every day, for the
last six months, that train never
reaches the destination in time to
be attached to the connecting train;
it is always attached to the other
train that comes to Delhi at about 10
am. Therefore, the people who tra-
vel by that train reach later instead
of reaching earlier; they reach often
two hours late, because they always
miss the connection When we go
back also, we miss the connection
to the hills, and we waste about one
day. This is only a typical example
of how the connecting trains are mis-
sing. There is a lot of emphasis on
punctuality, but when we speak about
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punctuality, we should also be careful
to see that at connecting junctions
also, there is punctuality. Otherwise,
what will happen is this, From here
to Lucknow, for instance, you can
reach in time, by about 7.30 or so. But
at Bareilly, where 8 p.m. ig the sche-
duled time, we reach only only at
about 4 pm. with the result that the
connecting train for Kathgodam
leavks and we are stranded there.
Such inconvenience should be attend-
ed to; then only, there will be no
scope for complaint that there is com-
petition from road transport. At the
same time, the hills people will be
thankful to the Ministry, if there is a
broad-gauge railway line between
Rampur and Lalkua.

Shri Tangamani: My cut motions are
Nos. 13 to 18, 57 to 62, 88 to 100. I
would also like to refer to cut motions
Nos 531, 541, and 512 to 518. My cut
motion No. 62 relates to reduction in
freights for transhipment of matches
from Madras State. It has been shown
as ‘watches’ in the list circulated.
Actually, it should be matches, that
3s, matches used for igniting

The Freight Inquiry Committee’s
report was 1mplemented from 1st
October, and concessions were given
to cretain articles. My purpose in
moving this cut motion i1s that the
concession must be extended to this
article also, because it has consxder-
ably affected this cottage industry in
the Madras State.

Also, I would like to ask why these
freights were increased in October,
instead of waiting for the budget
being presented.

My next point will bg on the pen-
sion scheme. We were told that about
23,000 employees out of one million
have opted for pension. So, we would
like to know whether this pension
scheme is very popular amongst the
employees At least, our suggestion is
that this period must be extended by
at least one year.
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Regarding housing, in the first two
yeare of the Plan, 25,000 houses were
constructed; I take it that 25,000 houses
were constructed. In the third year,
it was 11,000. I would like to know
whether 11,000 houses have been con-
structed for the steff. For the next
year, it is going to be 8000. I would
like to know why there 1s reduction
by about two to three thousand. Is it
due to the fact that the staff are
adequately provided with houses? Our
demand is that housing must be taken
on a top priority basis, not only for
the railway staff but also for the staff
attached to the railway refreshment
rooms. Repeated demands have been
made by the staff of the refreshment
rooms in big cities and also in towns
like Madurai, Tiruchirapaelli and
Coimbatore and other places.

On the question of hours of employ-
ment, I would refer the hon. Minister
to the Indian Labour Gazette, Vol. 16,
No. 3, September, 1958, page 223. That
deals with the Railway Servants’
Hours of Employment Rules. And it
says that 13,208 irregularities have
been committed, and out of these,
9052 irregularities related to the trans-
port department alone, particularly,
regarding hours of work. So, this is
a matter which has got to be gone
into, because overtime work without
giving them the proper facilities is
being resorted to. And the worst cul-
prit is the Southern Railway, accord-
ing to the report in the Indian Labour
Gazette,

There are three types of hours of
work which have been fixed. One is
the intensive type, which means 45
hours per week. The second is the
continuous type, where it is 54 hours
a week, and the third is essentially
intermittent, with 75 hours a week.
The demand is that 54 hours must be
reduced to 48 hours, and workers who
are engaged in very intensive types of
work as in the case of engine drivers,
first firemen and second firemen must
be treated as ‘intensive’ staff.

Last year, we were told about the
Tapase Committee’s report which
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dealt with the class IV employees and
also the avenues of promotion, Up to
this day, we do not know how far the
avenues of promotion have been utilis-
ed, and how many of these class IV
employees have been benefited as a
result of this. Enough has been said
about the recognition of the trade
unions and the recognition of the two
rival federations. What I would like
to say is that the formula which was
laid down by the hon, Minister in the
other House, namely that he will give
recognition whenever he wants to,
cannot be the formula which has been
accepted by the trade union move-
ment. When two rival unions come
before the Railway Ministry or before
any other Ministry, i1t is for them to
decide which of the unions will be
recognised by a democratic verdict.
The democratic verdict will be as some
Members have already pointed out, by
ballot. When Members could be
elected to Parliament by ballot, I do
not know why unions cannot be

recognised by the same method of
balloting.

I remember that in the other House,
the hon. Minister wanted to know
whether there were cases of dismissal
under rule 148 of the Establishment
Code. Today, he has told us that in
the Southern Railway, there were 32
cases of such persons; 27 have been
reinstated, and 25 persons have not
been reinstated. 1 would like to know
whether out of these 27 persons who
were reinstated, some of them have
had their services terminated under
rule 148 of the Establishment Code.

1 shall place before the hon. Minister
the cases of two employees; one is
Shri S. Andi, a keyman in Madurai,
and the other is Shri Munisamy,
stores labourer in Nagapattinam, both
in the Southern Railway. They were
placed under suspension from 1949 on-
wards, and subsequently they were
reinstated, and a week later, an order
has been served under rule 148 of the
Establishment Code. Similarly, I had
occasion to mention the cases of some
drivers and station masters who have
put in more than twenty years of
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service, but whose services have been
digpensed with under rule 148 I
shall mention just three cases. One
is that of Shri K. Raju, a driver from
Villupuram, the second is of a station
master by name Shri K. R. Thiaga-
rajan, and the third ig that of station
master Shri N. R. Venkatasami. These
are all cases of men who have put m
more than twenty years of service.
So, I would like to know whether this
is gomng to be the new policy
Or:ginally, there was the Safeguarding
of Security Rules; then article 311
of the Constitution was resorted to;
and today this rule 148, which, more
or less, implies that it is the funda-
mental right of the employer to dis-
pense with the servikes of an em-
ployee, which is contrary to what we
have achieved in the trade union
movement

Two or three points more and I
will conclude One point 13 this.
There 15 the question about new lines
coming up in this period Complaints
have been made in this House that
there has been discrimination and the
South has been neglected What 1
would like to know is, what 1s the
declared policy of Government on the
question of the construction of new
lines That must be categorically
stated; otherwise, this complamnt wall
come I would say that priority
should be given to the Assam-West
Bengal link  Priority should be
given to that There 13 the question
of the Madras State to which a new
district, the Kanyakumari district has
been added It has no railway con-
nection at all with the rest of the
State. Such cases should be given top
priority

Even with regard to electrification,
although we have been told that there
is going to be electrification from
Egmore to Villupuram, the provision
that has been made in the current
year's Budget will not, I think, take
this more than 10 miles beyond
Tambaram
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Shri Narasimhan (Krishnagiri): He
may go a little beyond that.

Mr. Deputy-Speaker: The hop,
Member’s time is up He should con-
clude soon.

Shri Tangamani: Sir, I may be
€1ven at least 5 minutes more.

Mr. Deputy-Speaker: I have already
sud that only 10 minutes will be
given to each.

Shri Tangamani: Sir, I may be

&iven 5 minutes more

Shri 8. V, Ramaswamy: Ten miles
beyond Tambaram; that is where you
stopped

Shri Tangamani: Not even 10 miles
beyond Tambaram

Many arguments were advanced on
the question of competition between
rail and road. I will refer the hon
Deputy Mmuster to a particular area
which he also knows, to show how
competition exists between rail and
road There 1s a branch line from
Tinnevelly to Tiruchendur and the
distance 1s 38 miles; and the running
time for the fastest tram 18,3 hours
35 mnutes If 3 hours and 35 minutes
are taken for a distance of 36 miles,
how do you propose to compete with
road traffic> That 1s exactly what I
wanted to know What 1s 1t that is
behind the question of fixing the
whole running time in this particular
area 1s also a point on which I would
itke to have some clarification from
the hon. Deputy Minister.

On the question of amenities, I
would say that the entire tribal belt
in the South Eastern Railway has to
be attended to. It you go to any
station there, there is not a shed worth
the name. There, the minimum ame-
nities should be given

Corung to small stations, I will
mention the instance of 4 small
station on the Southern Railway,
known as Tiruttangal Any paseenger
would say that this statfon mneeds
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immediate improvement.
miles fram Virudunagar.

Another point 13 that of having
Janata expresses in the metre gauge.
1 do not know why there are no Janata
Expresses on the metre gauge at all
(Interruption.) There was a Janata
Express running from Madura to
Medras and it has stopped. There has
been a demand that this must be
revived.

Agam, on the guestion of derailment
and safety, I will give only the figures
which have been supphed to us by the
Mruugter tawgelf. Far the year 1957
58, the number of deraillments of
other-than-passenger tramns 18 1,224,
that 1s, at the rate of nearly 4 per day
In the case of passenger trains, it is
216; that is, 4 m a week That I do
not consider as anything which can
really flatter the Administration or
their efficiency

On the question of safety, there was
a discussion mn this House that ade-
quate protection must be given to the
traveling public But, what do we
find? Ever since the Budget was
introduced last year, three major nci-
dents have taken place On the 12th
March, 1958, 3 RM.S. officers were
brutally murdered in the RM.S van
m Tundla Last year, on the 23rd
November, 1958, a headmistress was
murdered when she was travelling 1n
the second class compartment very
near Jullundur. And, this year, it was
announced in the House that a State
Bank cashier—of a branch—and elso
the guard who was escorting him were
brutally murdered We would like to
know how far protection would be
assured, to the travelling public so
that there wiil not be any recurrence
of such incidents

Lastly, I would like to mention only
one thing and I will conclude. We do
welcome the proposal of the hon. Rail-
way Minister that in future the Gene-
ral Managers will meet in conference
the Members of Parliament from their
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artes. Our experience, particularly in
th® Southern Railway, has been that
whpenever letters are written to the
Géneral Manager, prompt comes the
ly that this is a matter in which
weé should address the Railway Min-
1ster  We were told m this House, by
oUs Sir, that whenever any matter
hgs to be taken up n this House, we
must first approach the Divisional
syperintendent and then the General
Mmanager and if we are not able to
redolve it, then, we have to bring it
to the notice of the hon. Mmister and
then to this House. The General
MAnager gives us a new directive.
whenever we write to the General
warmager ‘ne ‘@l us “brdt “we "mave To
pysiness to write to him and that we
must immediately write to the Minis-
tef concerned I submil, this also
must be rectified

Without reading what I had to say,
1 Will just mention certain answers
which the hon. Mimnister has given on
y7th December 1858 to unstarred ques-
tions, Nos 1904, 1905, 1908, 1907, 1908
apd 1913, most of these dealing with
tpe minimum amenities which heve
to be given to the passengers.
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Shel Basappa (Tiptur): Sir, we have
all heard the reply of our hon Munis-
ter of Railways with great interest
He has raised hopes in some of us at
least He spoke about the Hasan—~
Mangalore hne He came out with the
decision he has taken with regard to
several other lines One consolation
for people coming from my region 1s
that a decision with regard to this
Hasan-Bangalore line will be taken in
the course of this session—I mean to-
wards the close of the Budget discus-
slons This has given rise to hopes
And, therefore, I wish to speak a few
wortls on thuis Railway Budget He
has given us a word of cheer and 1t 15
natural that we should also respond

Railways are one of the biggest
undertakings in the public sector and
we ell wish 1t very well I have gone
to the Perambur Factory, the Chit-
taranjan  Workshop and also the
Khargpur workships I have seen
with my own eyes the work that 1s
going on there So, 1t is natural for me
to compliment the Railway Minister,
the Railway Board and the Railway
authorities on the work they are
doing But, still, certain disquieting
featureg are there, and, therefore, the
reply of the hon Minister has come
in good and right time

Even yesterday the hon Deputy
Minister Shr1 Ramaswamy wag refer-
ring to the claims for compensation
To day, the Railway Minister devoted
a large part of his speech 1n explain-
ing to us the working capital that 1s
invested, the earnings and how ex-
penditure 1s going up 'These are
some of the disquieting features
Therefore, I would also like to refer
to them a little From the statistical
tables they have given us, it 1s clear
that the claim position is bad Of
course, they will look into the mat-
ter and try to see that the number
of claims is lessened and the amount
of compensation is also reduced

The responsibility of the railways 1s
not there on certam grticles when
they are booked for transit from one
station to another The Railway
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yFreight Structure Committee has re-
chmmended that they must look into
this matter and I have no doubt that
they will do s0o If that is not done,
what 1s the result” There is bound
tP be greater scope for thefts and
other things and the earnings will
naturally go down

Even with regard to the injuries
gustained by the people the figures
pave increased from 260 m 1948-49 to
504 m 1957-58 A number of collisions
are taking place and derailments also,
#nd 1n my section between Bangalore
and Arsikere, the goods trains derail
very f{requently I would request
them to see whether the rules are
observed and whether the inspectors
are domng thewr work

The number of officers in classes T
and II has increased from 1736 to
4013 and the cost over them has
sncreased from Rs 342,000 to
Rs 40035000 The capital invested
has increased by sixty percent from
Rs 708 crores in 1847-48 to Rs 1169
crores in 1957-58 but the earnings
have come down from Rs 6 47 crores
to Rs 6 13 crores That shows the
enormous attention that they have to
pay for runming this biggest aational
undertaking

Now, I would come to the Southern
Raillway—an area from which some
of us come The hon Minister has
told us that we should not rase the
question of splitting up the railways
He should not take up such an atti-
tude So far as the Southern Railway
18 concerned, it 15 a very big railway
and there 1s necessity for two zones
Certain divisions are neglected I do
not say that it is anybody’s fault, nor
do I say there 1s step-motherly treat-
ment But I do say that the treatment
18 not fair to certain divisions Over-
aged carriages and engines are
sent to the Mysore and the Hubli
divisions My friend Shri Dasappa
was referring to certain officers who
did not know the language 1 would
request the hon Minister to gee that
these station masters and the assistant
station masters know the language of
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the region so that the large number
of passengers who came to the stations
can understand them better. He was
very emphatic that it will not be pos-
sible to consider region-wise shares in
the railway service commission selec-
tions. The unemployment problem is
very big in this country and so we
cannot overlook the claim of certain
regions in the matter of appointments.
So far as the amenities are concerned,
we have already been told that the
general managers will be meeting and
so it will not be appropriate for me to
talk more about that. I have been
agitating for a few amenities, small
mercies, and for an out-agency for a
taluk headquarter here and there,
After all Banasandra is in Bangalore-
Arisikere line and two taluks are
spread out from there and there is no
railway line. There should be some
out-agency. I will take up this
matter and also some small flag sta-
tions here and there in the 2zonal
meeting.

Recently when the Railway Minister
was himself present in Bangalore, the
chambers of commerce there made
some representation and I would refer
to them because he referred to the
Hasan-Mangalore line. The other is
the Satyamangalam-Chamarajnagar
line. This has been there for the last
three decades It is a strategic point
which is going to connect the north
and the south. They also want that a
janta train should be run from Ban-
galore to Madras. From Guntakkal to
Bangalore there is a metre-gauge and
it takes a long time; a broad-gauge
line should be laid there. Another
small connecting line is the Chital-
drug-Rayadrug line. My friend and
we all know how important it is.
With regard to the hope that has
been raised—Hasan-Mangalore line—
the hon. Minister should be firm on
this point. Unless this line is put
there, all our iron ore could not be
transported, I am told that this line
was being considered sometime back
and the Southern Railway was asked
to go shead with the works. I do not
know why it wes not continued. I
hope no such delay will exist in this
matter.
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I will not tread on staff matters
because they are delicate. But cer-
tain harassments are going on. My
friends spoke about the dismissals, I
know a case and nothing was done
when I brought this matter to their
notice. A man who served as a guard
for 13—19 years was dismissed on &
false charge involving some thirteen
annas. If it is a case of corruption, I
do not mind, but I am convinced it is
not a case of corruption, because the
railway tribunal to which the matter
was referred by the Southern Rail-
way has said that it is not a mnatter
of corruption, but if at all, it is &
matter of some little irregularity.
Such harassments should not go on.

Mr. Deputy-Speaker: The hon.
Member’s time 1s up.

Shri Basappa: I rarely speak in
this House and so I may be given two
minutes more. We have been repre-
senting to the Ministry about the cases
of the Mysore State Railway officers.
Something has been done but this
question has been hanging fire for
eight or nine years and it has not been
solved completely. So far as the rail-
way accounts officers are concerned,
Shri1 Lal Bahadur Shastri, while he
was the Railway Minister, gave a pro-
position so that there might not be
any discontent and it was 33 and
1|3 per cent. promotion to be given to
them. But they do not go according
to that In the selection committee
things are not done properly. There
is a prejudice developed and we
should get rid of this.

I do not want to deny anybody any-
thing but still when we talk of co-
ordination, where do we find it? There
is already a national high-way, 100
feet wide, from Kandla to Ahmedabad
but we want to put up another rail-
way hne side by side. There is no
co-ordination. They should look into
this. What is the use of complaining
against the road transport. I want to
say this in connection with Chittaran-
jan. In Mysore we find that the rail-
way engines do not work properly
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Why not a suitable metre gauge
-engine be devised, so that the upland
«<ountry can be covered easily? Goods
trains go at a speed of 10 or 15 miles.

MARCH 3,195  § Jor:Grante—Zatlways Pr77y

ot v & v e fierr o
1wy g R i
Hravy v far wer ¢ | WA ¥ agy
a1 e wz ot arar € | IwT Ay mverd

How can we satisfy the public?
15 hrs,

These are some of the matters, Sir,
which I hope the Railway Mimstry

~will look into.
sft g0 Wro W (FrHAT-fora—
agfeg wfat) : S W@,
ey wrarar g fF WO R WA
T THE TR/ T TR T o

aqream wENw : 79 e ¥ samn
afr faed wofag Sad ¥ WO
foi oy oy v ofgd

st 90 ®To WETA : TF GIT &
arAAE gEE 7 fow swe ¥ wad
fawre wwe 60 € 9EY 9T wear &
fe @ Az s 7 fog o @
Fdwr w7 W W AT gw
2 | 3% fed § it 5y w9 gETT g |
+# 7g wegw &< § 6 Wd e
AT YT T TN § w9 F 4K
UYFT AT WYY AT WY G F A JH6T
FTEr 97 §Y a7 § | W &y
= qve W T Ao v § Y ag gt
aft agw o § WX T R T
df ST NATmomR I ¢ &
R 1 gmAdTER IR
dfer w1 = o aaw w@
[ T IR T FTRA | AT
ag ¥rar € 5 gl 9T SR WY IqT
g € wgt 78 S e § 1 WRomE
X af Oy v W @ ¢ ) Far
g qa1 T v § v sEwr wifee
g s wr A § | R S A
sracwee §, fafesat foed @t
Afwer wdt aF IR I T W §
oYe wdfor oy i ¢ 5 amm dw
F wuw 1< Jare foagr amar & 1 v

nfE R T e ARy @ d
MR W W WE R o
e d | Aag e g fs b &
30 3w ¥ g9 g ME w3 g wh-
foagr Saer figar amd forads s wad o
&rw w1 TR, Wit w1 A iR e
NI W7 A §, faed A oy w0
forem o & 1 T 3w S ® Suw
AT H - WK EY AT 9N
d=q & T forer wT wgelr Aifew o
e ® wward | x@ ag ¥ & guwen
g agaa qw iy wwm oWk
X SITEl & o oY 9% wawy
a1 g mar & f ST A gfea g
qguann §, 9T 99 SWE ATEW
qq aw N W A ar wgdaT
& @ ¢ g W v & @

o ¥ wrv @y gEE W)
oA g @ award e qw &
AYET A TET A A7 AT IqY AW
TR @ gFar § | w fow ST A
TEaw & wfed we gefaa qgw wwr
€ TEm o e oA s gl
S eqRFc #Y A & ot 1% Tag or
g IR0 A17Ea A i st & we
¥ AT R AW T TgATE W el
WA T | W F Yo AW
FE Ve 9 ¥ Ind A qF & gy
3T IAWT GIHTT T AT AT A
agi aw qgw fear ad | oft WA
fear o &Y vy g =fee ow
R a1 7% i § ag W & wid-
o & wnt T ar wwt

? Axer ¢ fr o sfiat a7 oo
e 9X Wy § oY T A 5E W oY
wrory gver € W gy Wi e &



4045 Demonds PHALGUNA 13, 1600 (SAKA)

& 35 T T fed o ¢ 1 o A
O W AT AT 4R Tove O
Xy ¥ sy o et we Ry
£ 1 T JATR T R W ¥
g Ao @ v W ¢ oy W@
e ¥fer of fenr omar ) e
o st ® A g3 # for
T § Wi 1y e SRR for €%
A AT | TAET G A6 IT Y
WA G A A 3 & fad wg
Wi Tt aw e ?
" ¥ & frad & Tua) wr WA e
T a1 ¥ g A 4 9
TE % 9w o = I dar
R Gq 9% ITH a0 G A A
fear ard 1w SRk aT o 3 du
X 9T T A AT AT I fEvy
¢ foar o | @ A< ¥ WA WY we
6 §Y qlT €

TR 7 7Y 9T F w9 A
Aefad w1} ST AN 7 e
I HTH FHFYNAT ¥ 74 I @
R T w7y aond gk &, e #
S AT S AFAR ¥ gy 7
o f el 2z e e ¥
WIS &F JATE AT W11 § 5 agr 9%
FA JWRIT § TOTE A AT MY
T ¥R S , 5w WA
w2 & W 13 W ¥ wee
IR W X W @ Y AT
¥ BT W L T T 1% AT TR
Y AT | AN F TF a<E Ay A
g ¥ W7 ) § e el avw W
ferdie a1 gad woetn famrdie
T AT AT A T T g @
o § 1 T ag e § fe ST W
TR T age T T R 1wt
A g of ol oy e & g ArerAe
wveny & wre dver & 2wk W g fear
am ox gwdc aeroh whee ¥

or
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&Y W wg wrew o ¥ IR ATk wid
W rrR e Y awaw {1
w1 3 qg o & FF arer ¥ gw A
v §, 0 aE v Bt
e ! am WX W W R
T § o WMfew ¥ @ W w
o« § AT, A v T g
awT e 2T 0T W w & G
Prew A T fFAT AT 1 W I
fir Jx AT ArITAET AFFAT W ¢
A I B W 0 fire aw Tg AT
qu7 97 | § T ATON FT AN & w
¥ W qoE A& W @ E, A
guT W

T TR ¥ S ot & uee
ATy F 3g forw feat s fggmewe &
TR @ ATE AN A T &7
T TR ¥ AR W ¥
TR § TIAM AT T T §
ST & I9d wrerw Ay gy sy avew
1 W fear v g & feerw
faerrar g fr g S 9 qar W o e
O R F@ LA d v W
ar ¥ aodr & foar o 1 wife
TN 9N &7 7T § To7 A8 oy
7 3, W 98T ¥ FTH A9 5§ 99y
AAr ) TG Y A A & g gy
&t e & T § B §F WX 6T
AT A § 7w 7 R W Sy g
sk g aRrarEm A A
it ¥ fear W) e W w
w7 gfaay g &t § 1 wrer gt aaT
¥ ww § ford s A sede 3wy
F wTer W HT T gy A oy 1

W AT ST A F g W
T IR A rAm @ e
oY oy wx ) o § 0 gt gt ek
w vl & wgt s T &
fou® foly o aw & fF 03 77w
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™ T | AW X A AR
A 3T N e ot afy & )
ww gy § aw aver Wy fewr anar g,
2 Ffwar ot § | el A A
Y ey & 1 el v dgw W
AN MR ITT RN
g T & Ay vt § )
afir @ shor WY & WX 2% gt WY
[0 axg & et T, av feee-faww
W ST T ATT T | R o wd
Wi gt §, g g 3 S 9 e
fear o & Wt WENR AT 01
it 3T A § ST W W F Wy
XY QAT & | I ¥ firer ¥ a9 A1RY
wrAaT orar 1

iy faee § fe T & w=
o oY & & g P et 0
3 qfaT w1 awae Er, fawr gem,
af I of e L @ ¥ weew F
O & wEET ¥ A = g
dar &7 weEr @ 9T A Efew
o AT &, WX WY Wy v of wa
e AT § 1 W W19 I8 oy fach agy
& v T W M EH IR
frxr T | T Bua et g ag
W IR T & e W ey e 2
w2 | 74T ¥ W § o 2w oWy
¥ T Y I a&7A4T Y 0 | G g
% e §f ¥ 39 & g A = o\
¥ a7 forgr d | g X i § e
ATz § @A W 9@ aw e @
T WfE Ay ¥ sTar a7 & g,
WET T AW T YA I 1 AT H
T WY ey i Ay frdnfy | qafed
w® ¥ ff S & fod onhw fod v
Wiy wifgd

o & F afRw ¥ IR F gy
EAT AT § | o F gt & fird
ww W vy gfrw & o Wy e
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R N N wiferw o o §, 3w 9y
N o S arer i § s W
e O o gt § 1 o o vy fY
e §, O €uT HIRT I W
AT AT X § e g A |,
TR T W TEY | Wiy e I
N WE T W won wfgg o
wift W waeer gy ¢ fe avarw F
ot W warRT qr A R
TG whT ¥ wEITdt § for qw o o
it At R

Junaw www W ar fafree
qrgw ¥ wgr ¢ fv g @ WY Oy
R |

aft g0 W0 WrwaqTw Y AT FFATE
fir st & sy gfoom Y art e
¥ w1 W T Wfgy WK Iy
worrey & wift ¥ @ A wifge
foredr for goram et R ETa Y
I wrrf feafer oft wreelt &Y &%

Q% AT GRET I sy
feq wy ? v

st 90 o YEM® AT} ATA-
Mfiegy o § g7 fidt i w6 ox gfomt
wr ¥

st oqre fag (aRmoRit) a3
o gt feg fr gl B fraw
ww fai v ¥ I ¥ Feo WY awde
fiear mar §

st g0 W0 Awa™  FWH I X
Ty T g f v o ward 9o o
AR B Tk F w0 FQ § I
ffrarfedt o axg ¥ foqm =@ wr
wfr ¥ 1| baw st o fy s o
ot ¥ waw & agfrare § 1§ wowar
g 5 o7 winfal v §amwd
e o Lok v WY s 3T IR |
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% I X o W Wt f e
sar oy darrer w7 Forafor g T &
WY Ay & W o o o e
# wToY @R Angd wArd g o A
garx § f siwtamre & deed awr
i T TRET @ gT F s
€y wifge W e | g, reha-
9, AT, TATG, NETR, T T6
TF W T q1fge | Wy ag
o™ AT w1fge i duedT & s
T A AT A

& W W) AT e g o
FWETAT & WO aF %7 {s A &
e 1 W@ far &Y omar W
g g @ | T R ¥ T
| W qgA 9W H 9T qEAr ¥ |
& ag gHEr oft aAT Wfgy

VEE A& ¥ qrar feare
@ AT gEa 75 s achm g
AT Ft NG AT ATET A AT
ST WX i A S oW
T fregd g ey 7t ¥ Ry amd
Ty W TTHT FTH T AT
R g 37 Y ave Frwe & o
™ ¥ 99 B w1 FrERT Y AT

Wt o wo frard  (wqwE))
UL AGEA, WE ANz 9 W@
A g A o wof ofr 7 oy Sy 2
ferar Wi wqat & fawy a2 W war
W

I fadr ¢ e W8 v A
S WAt ¥ 3w fear § ag g w0
W arfe ff fear § s a4 Wi
aiwar foardt T ¢ Wk 7 o
wydft fawrk ot & ) forg g ¥ @R
fraeft gt WA T 1w e @
Hagut g hrwd ar @ ¢
T wgr g & fr aoe oy o dra
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o ¢ o sk oy e % o
g g fyer wiiee o1 g 3 ane
fororr wifige, 3% sy v nft § 1
% aw fir ame @R ¥ wiw wfe v &
I W qAAT A A & ATy W AR
7€ )y O o7 ol | e T AR
uw FH I T § WK A ST
wer afY Y g awdt | g AT &
fag oY 1 WKW R X WO TET
fearmatar swR §fraddags §
TFH W AT Y WA @
W ¥ fag 3y FOT TAT {1 W
wH W g g & wER ff as W
FR | 99T 7T T T WY A7 g
afaT § gy aer & fag ar
a1, X & wrgan § e dfrad doer
T qAg I7 AT FT AT @@ g
fies srgr iy 7 g9 W v Ay g X
¥ foaradi & d= 3 g o e v wwr
w_ut & aifrer wX fed 73 §, fr orgr
T 7 & T § Tg $F I fear §
W T A FT Y W+ wEhag ey
QAT 7 Y @A HY g [N W
T AR | AT woow Rewe T &
¥ 3w ofar & ayod, segR,
fraa st oer faret & 7 woft @
WA FT adwor gur § s T A
g At Y & 1| wwfog ¥ frdew §
fis o faely #7 o< o waRw W™
& | WOTEY QAT T § g X FOw
o fadiy A Ay § o AAY
&7 agdt w1 Y &1 ww1e A & fo
qraTaT At gaar g ara @ G
w fRA qEreraga arr awar
oft 237 % foexr &% & @ A% §
afer awl & w0 § w9 ¥ 0w
AW ¥ & Wiy | A i s g
74 F T Ara 2T gun T 1 oY M
warer, wregfoar wfy qx Wt ¥
AATE Fr oA § WA @ ag A
Teelrs gt & @ I 9T W WY
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T g 1w W i e gt
¥ QY Qfrgfew eaelt v 9R &
forg qramare r glewg Wt § 0 ®
WIS T w4 § g0 ¥° Faew a1 g
wrom A w e § ) o gem
fi wfrerge ¥ ey g g ol
W T% WTEA w7 g fer R WK
wredy ¥ TRATMYY, FRATIYR ¥ HAGT,
BTOYR & WSOy Y Y AT i wd
far wid 1 uw wPAT X aqTE) Ak
X i w7 ZweT & XEAT TATT a0
AN d By PRI os F aAd &
¥ ufear & aga safa @ awdy ]
7 wga ot sga ft € 1 |feT wh
T ¥ ug T AT Y Aga Gy
awAT ¥ ).

7t ot X Wy % T AuF qw
& ;ad F wrenfrie g8 v @ §
it Y co FOW T AT @ IqN
¥ W R FOT FT EW AT §
worar @ & AT wE R ora
W tfam wifs w@ g8 T § @7
g ff ¥ 7 WO TE AT A qTiw
7% t ®QT qqgT ofr AE A AT

g 9w\ WT fE WE &
e vz ot & | EEET T a8 &
fie et & Wiz ot F quwy w0
agy ftor @ war ¢ xafad agw @
IO AR AR TR | AT avfan
TR TAE ¥ W ¥ o § A%
de wqr 9 qgaT A § 1 X WA
® 7g § T & 5w W ww 2%
I g A T ggwn 2 § @Y Ay A
ATKT FAT | & Wrawy oF e g o
gy fad ¥ qzowyy, agaa uife
ailt § g g St Qar 3 e
gz fogeam ¥ W< € T 31w
‘{1 WM A WE ) AR & fg
TR T AAT BN X /AT
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o § o whwrd wed § fie & e,
v wrqy Wi dww & ot Wl | .
MW gr fir r [T AN E 4
wfrar ag P § fF aw TR W
¢ X RO T AFT WA AT
g | oifem ¥ qm & TR 2T
™} WA g AT § 1 T wnew
W T ¥ W Ared W § W
feeelt wrfx a® a¥ oy Wy AN ¢
W Ag WA w5 far ¢

WE wafar s & 9w W
AT THAT § FTH 37 AMEE AR
an ® g7 gfaar ¥ ofgd wfe
ag A T A FT 1 R WE
®1 g AT 7 TTAT &Y FAX W7 A
R W W T T g oo
oft arEr Wil wam A oA
rar e s ag @ & 1 dfeT WX

% I WR & ¥ AGAT § )
T du § F5 wre ré qenfng qeoTe
FAT A1} WR I T TS ¥ TR
R FAET ATAT AT A Y A wrT Foly
9T &E FEL WA FHATH ¥ qur I
a ag v § e qgag kAW &
o & af wrar ) & sgar g fe ooy
iR AT A Y, I W PR g
@ wfgd W wer s wifga
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Y w1 WAy § { wgAT AR
g 5 37 & @ ST A Qo Yu 540
TR W W 9 oA 8,
ax feway, we, e wfeor &
2,34 tvo FIRX WY AraE T #T
W & | ¥ waewr § gg  fees
sTeed ¥ A1 @ i Y af 9 s
N g wraEet 2T 8, 59 A @y
gfend @ & ar W § 1 ¥ fadew
7 s st ¥ oife & fad
7 N gfewr & g, ;mfs 3 dnr
vl AT AR ¥ T q% | it
& qF wrawe® §, Y g I Tfgd

a1 fe & F oot g7 §, 37 T
T §AWY FAAT AW, WG /1T AT
W R woawd XA
ay # R @ g

WHE F M} 3z e
ST AW F 6w § w A
s & Al ¢ «R FAW TEr T
TR ¢ = e T W@ owY &
fod <o § 1 WA AT W
Rt 7 9T N qw B, Wy 1sts fo
# a qv | ww ¥ wET ww N
QR YA & ok ¥ 3w
¥ fred W W § 1w oy
w1 X e vt 8, off fin qw e

% w2 # e § v § 1 AR
AT wTe 93 s W m
FRG 9T T4 awE ¢ | A W Y
N mfear w=et § | W wAw A
% aTe 94T 59 @ & fod @ wr
¢t o fir g @t 30 o} W QY
2w o ey gy & e y@ v WY
T AR F IR W W | W e
§ qu firr awar § W 3@ ¥ 9@
T e et § 1 ¥W g Av frdey
ifFwmmAawan T
¥ fear amd | Trew A F f adr
e & W I %y Ay o e R
ST wfEd | e SR e & f
RFY AT R w7 w1R N aedr
¥ o=t 7 fwar ara

T A& qg A wEm I §
fie o AT R RY FT O
™ nf § dfer R ¥ R W
TANTAY FT @R 77 F1 N g
T ¢ | 3 ¥ oy o=y & ot T
fear o 1 TgT Y A & fag S
wfer §, 38 N W 9 @@ W%
A T & FrAmwr AT )

WA AN I TE O &
fod wxod & at & sgr W Wy
g & fox sgnm wgan g 5 Rowe
] W w fawar fear am o

# 919 Y gwa v g e w7
q& awy faar g

Shri Supakar (Sambalpur) Mr.
Deputy-Speaker, I am speaking on my-
cut motions I would first of all
impress on the railway authoritieg the-
necessity for having a Janata train
between Howrah and Nagpur, because
the present arrangement of having one
mail and two passenger trains between
these two stations is not quite sufficlent
and there is always complaint of
over-crowding
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I will next come to the lhghting
arrangement in some trains We find
that though the Second World War
ended i1n 1945, many trains in the
South-eastern Railway continue to be
as dark as they used to be when there
was black-out in the trains We find
that in some of these trains, the Light
in the ceiling 1s so dim that 1t 1s only
& small fraction of a candle power
=—and 1t 15 difficult for passengers to
travel This should be looked into

There are one or two points that
need special attention of the Govern-
wment ) nave 2so wrMien Yo Yne
authorities concerned about them, but
without success You will find that
in the Sambalpur area, the Hirakud
dam project 1s there and the construec-
tion 18 going on since 1946 The prices
have gone up and the officials of the
Central Government and also the
State Governments have been given
certain compensatory allowance for
the construction Unfortunately,
though the railway itself gives Hira-
kud dam construction compensatory
allowance to the staff 1n stations which
are beyond 30 miles from the project,
it is a strange thing that the staff who
have been working 1n stations nearest
to the Hirakud dam project, namely,
Sambalpur, Sambalpur Road, Sason
Rangal: and Lapanga do not get the
benefit The staff working in these
stations are not getting the Hirakud
dam construction compensatory allow-
ance, though staff working in stations
at a distance 200 or 150 miles are
getting that allowance I carried on
certain correspondence about this mat-
ter, but unfortunately there was no
reply It 1s strange that when staff
in other departments like Postal and
Central Excise departments are getting
this allowance, those persons working
in stations I have mentioned do not get
it

I will also speak of the new con-
structions that are going on m Rour-
%ela As a consequence of the new
steel project having come up at that
place, the prices have gone up Then,
all officials working in other depart-
ments are getting special allowance
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for that though the railway staff are
not getting the same In spite of thelr
representations they have failed to
get any redress m this respect.

My hon friend, Shr1 Mahanty and
Shr1 Dwivedy spoke about having a
divisional headquarters in Khurda
Road Though this problem has been
cropping up every now and then the
Government always say that the ope~
rational efficiency has to be taken into
consideration and that they are not
concerned about the suggestion for
divisional headquarters

yan. fraom. the aaratianal, afieanas;
standpoint, we find that between
Howrah-Nagpur line we have two
regional headquarters at a distance of
within 200 miles We have one divi-
sional headquarter at Chakradharpur
which 1s within a distance of 200 miles
from Kharagpur, and the next head-
quarter 1s at Bilaspur, which 1s also
within a distance of 200 miles But
we find that in the Howrah-Madras
line 1n between Waltair and Kharag-
pur, a distance of over 500 miles, there
18 no divisional headquarter So, 1t
will be 1n the fitness of things to have
a regional headquarter at Khurda
Road .

Then I will come to the new rail-
way lines 1 am thankful to the rail-
way administration that at long last
they have decided to start the Sambal-
pore-Titalagarh railway hne Though
the survey was completed in 1953 or
1954 nothing was done till now I am
glad to know that they have provided
some money this year to start the
construction of a raillway line from
Sambalpur to Titalagarh So also,
they have taken up the Rourkela-
Barsua line which, I hope, will be
completed 1n time in order to facili-
tate the movement of iron ore from
the Barsua mines to Rourkela But
what 18 equally 1mportant and
deserves attention of the Government
of India for the development of not
only Orissa but also the development
of the whole of India, specially the
development of transport and commu-
nication of India, is the necessity of
connecting Cuttack or eny nearby sta-
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tion with Paradip port You will
remember that some tume ago I
brought a resolution about converting
Paradip into a major port Then the
Minister for Transport and Communi-
cations was pleased to state that un'ess
the State Government develops 1t into
4 medium port it 1< not possible for
the Government of India to give any
help But as vou know unless the
Government of India helps 1n deve-
Joping the hinterland of this port, it
1s difficult to make any headway 1n
this dircction and 1in order to deve-
lop the hinterland which possesses
large quantities of iron ore and man-
gancse ore which may be transported
from India to abroad 1t 1s essential
that ther¢ should be a railway hne
from Cuttack to Paradip

Government have been taking steps
to «yport a laige quantits of iron ore
from India to Jipan and in that con-
nection they 1. developing the Sam-
balpur-Titalgw! Lnc vith the help of
the Japant (n lo:1 and the Ame-
rican loan But 1t 1s equally import
to equally facihitate the transport of
ron ort¢ and other munerals to foreign
couniries to earn foreign exchange o
¢sttbhsh a railway line between
Cuttick and Paradip port

My last suggestion 15 about  the
mpmt of largc quantities of sleepers
from tbroid We were told the other
day durming thc Qucstion Hour that we
are tiking a 1ugoe quantity of timber
from Austriia 1 think this 1s entirely
unncees ary if the Government 1s
serous in tapping the internal
resoutces  Very valuable timber 1s
availabls i this country and during
th¢ Sccond Woild War valuable tim-
ber fro n Or <~a was taken to the Mid-
dle East and other areas of operation
of war to construct railway lines So,
if the Government 1s serious 1n tap-
ping the internal resources specially
of Orissa, they can get valuable tim-
ber for sleepers and it should not be
necessary for the Government to go
in for sleepers from abroad and there-
by losing valuable foreign exchange
which could be utilized otherwise
very piofitably
369 LSD 7
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Shri J B. 8 Bist (Almora) The
overall responsibibty for framing the
development programme rests with
th  Railway Board The Board's
efforts to make the raillways self-
sufficient in the matter of equipment
and roling stock are commendable I
wish, however, to point out that the
needs of the backward areas have not
met with the attention they deserve

Tuining to page 10 of the speech of
the Minister a statement 15 given of
the various works now in progress
There the Ghaziabad-Tughlakabad 1 nk
15 to «c1ve only the Delh: region
Then on page 12 the nuw lines pro-
Jects which will be completed or will
matur¢ in the Third Plan are given
But UP does not find a place there
On page 13 are given the sanctioned
surveys which are to be made Agam
[ thinh UP goes by default On page
14 (omplcted survevs are ndicated
and there also UP does not come into
the picture I think UP deserves
more svmpathetic treatment We have
na objection to these projects at all
But what we desire 1s that the nceds
of equally backward and undeveloped
areas should be paid proper attention
Lastly on page 18 mention has been
made of the new passenger tramns
mtinduced It 1s not indicated as to
how manv of them belong to each
region particular regon such as UP
Piohibly none This gives a dismal
picture of the progress of rail connec-
tton m UP When we come to the
ba.kward part of thmt State, things
are worse For instance there 1s only
one meter gruge link connecting the
Almora and Naim1 Tal distiicts with
thetr Bhabar and Terar ireas

1540} hrs.
1SER1 MoHAVMMED IM M ¢ the Charr}

The total number of wervices provided
are few After 1independence thas
Tera: and Bhabar area was denuded
of s forests 'These arc the forests
in which dacost Sultana took safe
refuge Huge farms are now spring-
mg up and the Terai State Farm is
also located there Orchards are being
laid out in the hills Horticulture is
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being promoted and people are per-
suaded to take up horticulture more
than agriculture to make it as improv-
ed as Kashmir. Also, minerals such
as caopper, zinc and dolmite have been
found in the district of Almora. How
can all these rich resources be utilis-
ed unless there is a proper rail link?

Apart from cconomic developments,
these areas are of great strategic im-
portance The Almora District adjoins
the borders of Tibet and Nepal. In
these times of cold war one cannot be
very complacent. While I concede that
our borders with Pakistan may be
more vuinerabie, I venture to suggest
that these northern borders are of no
less 1mportance and cannot be neglect-
ed Hence a proper railhead 1s neces-
sary.

I had asked some question regarding
the railway line from Rampur ¢to
Haldwam, which will connect Delh
direct with Kathgodam, which 1s the
raithead for Almora and the Naini Tal
Districts. From the answer .

S8hri M. B. Thakore (Patan): Sir,
there 1s no quorum

Mr, Chairman: I am having the bell
rung. Now, there 1s quorum. The hon
Member may resume his speech.

Shri J. B. 8, Bist: I was saying that
I had asked certain questions which
were answered on the 11th February,
1959 The questions are-

“(a) whethér any preliminary
survey has been ordered or is pro-
posed on the broad-gauge rail
link between Delhi and Kathgo-
dam va Rampur and Rudrapur;

(b) if so, the progress thereof;
and

(c) whether Government pro-
pose to include the project in the
Third Five Year Plan in order to
develop the Terai area and the
economy of the Naini Tal and
Almora Dastricts adjoining the
Indo-Tibetan borders?”

The answers were:

“(a) and (b). Delhi and Rampur
1s already connected with & B.G.
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lme. Survey for a B.G. line from
Rampur to Haldwani has since
been completed and the Survey
Report is awaited.

(c) It 1s too early to say any-
thing at this stage.”

I do not think that there should be
any undue difficulty for this particular
rail link Probably, the Board is not
aware of the difficulties which the
people in my District and in Naim1 Tal
District face when they go to their
homes As 1t has been stated by the
hon Member from Naini Tal already,
I need not recpeat those difficulties.
One has to go vz Bareilly and get a
change 1if fie can possibly get it on the
meter gauge or miss it It takes 18
hours while to Kanpur, which is fur-
ther on, one could travel conveniently
within 84 hours. So, I submit that
this rail hnk should be provided. It
is important not only from the eco-
nomic point of view but also from the
strategic point of view

Mr. Chairman: The hon Member
mus{ conclude There are other
speakers also

Shri J. B. S. Bist: Only one minute
more

I would therefore appeal to the hon
Minister and the Board fo consider
this question seriously in view of the
fact that the hill areas also depend for
their food on the plains. Generally,
food has to be transported I would
also request that this line should not
be shelved because already the survey
has been done and there is no reason
why 1t should not proceed on It is
needed not only economically but also
strategicallv,

Shri V. Eacharan (Palghat): Sir,
1 wish to draw the attention of the
hon Minister and the Railway Board
to the difficulties experienced by the
staff specially the Third Divigion
Clerks. In the seniority list of the
Third Division Clerks there are so
many anomalies. After the integra-
tion of the MSMMR. and SIR, the
seniority list was prepared but a dif-
ferent formula was adopted in that
matter In some cases the date of
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appointment has been fixed as the
date of seniority and in some other
cases it has not been done. Though
there was a chance to appeal against
the orders, the orders were not pub~
lished till that period was over. So,
many of the Third Division Clerks
could not ventilate their grievances
on the orders passed

I think at present some seniority
list 1s going to be drawn up division-
wise and if there 1s any chance to
rectify it, thus has to be looked into.
They have represented matter to the
Railway Board but I think it has not
been taken note of

Then they require some other amen-
1ties also, I have seen the Budget and
found that some provision has been
made to construct quarters. The
other pomnt that I want to bring before
the Housc 1s that a number of mea-
sures have been adopted and new
trains have been introduced in the
couniry to rehieve overcrowding, but
1t has not been extended to the West
Coast In the Southern Railway, spe-
cually in the Malabar and Cochin
areas, overcrowding and all sorts of
difficulties are there In_some other
parts of the country, chain pulling and
ticketless travel are extensive but m
West Coast such difficulties are not
experienced by the Railways That
may be the reason why the Railways
have not paird so much attention to
these dufficulties.

There arce only two through trains
from Malabar and Cochin, the Madras~
Mangalore Mail and the Cochin Ex-
press These two trains are fully
crowded and there will not be room
even to stand for the third class pas-
sengers Daily a number of people
have to go in these trains for their
jobs They are facing a lot of diffi-
culties, I a Janata Traln is introduced
from Malabar—any part of Malabar—
to Madras, that would reheve the
congestion That would be beneficial
not only to Malabar, but to other
areas alsa like Erode and Salem, etc.
It that is not possible, at least one
compartment each should be attached
fo the Mangalore Mail and to the
Cochin Express Then, congestion will
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be relieved. So many people going
to Bombay are facing many difficul-
ties. They do not get connection for
Bombay. They have to spend a lot
of time and even then, theiwr families
and children do not find a place in the
train If through compartments are
attached, 1t will give relief

Another point that I wish to bring
to the notice of the House 1s, 1n Mala-
bat, there 1s no convenient train even
to Trivandrum To cover about 200
miles, we have to spend 24 hours.
From Ernakulam to Quilon, a distance
of 95 miles, the tram takes 10 hours

Shri 8. V. Ramaswamy: It 1s a new
track It has got to be stabilised

Shri V. Eacharan: Some attempt
should be made to reduce 1t A Iot
of people from Mangalore, Kasargod,
etc, go to Ernakulam There 15 no
through traimn They have to change
at Shoranur and catch another train.
If a through train 1s introduced, that
woulill save lot of time and inconve-
nience

Next, 1 would hike to refer to re-
modelling of stations, especially Pal-
ghat and Calicut These two stations
are very old Recently, the hon.
Deputy Minister inspected the Divi-
sion, and he has seen the condition of
Palghat station It is the headquarters
of a revenue division and a growing
town The present station 1s not at
all sufficient to meet the requirements
of the passengers Something should
be done Formerly, there was a daily
booking of 1800; thus has gone down.
This 15 mainly due to lack of facilities
There i1s no connecting train for the
Mail and the broad gauge hines In
pre-war days, there was a shuttle
running between Olavakot, Palghat,
and Coimbatore This has been stop-
ped After the war, this has not been
started again This has to be done.
Or, in 1ts place if a diesel car 1s intro-
duced, 1t will be convenient to the peo-
ple

The hon Railway Mimster pomnted
out, as regards over-bridges, that if
the State Governments take initiative,
1t would be convenient. Anyhow, there
are lots of difficulties for road traffic



40t3 Demands

{Shr1 V. Eacharan]

at Shoranpur, Calicut and other places
This also should be looked into

A reserved quota of appointments
1s available for the Scheduled Castes
and Scheduled Tribes people It s not
given region-wise In the Southern
Railway, the ovenyall quota may be
filled up But if you consider the
west coast or the Olavakot division,
thr numb.r appointed 1s very little
That mav be due to the fact that even
for class IV appointments, they have
to go to the Divisional and Zonal head-
quatters for interview and some othe
formalities If, mnstead of calling
iem to the ficadquarters at Madras,
the interviewing officer could travel
and interview the candidates at Erna-
kulam or other place, in the drvision
or n ar the <tation, they would be
bencfited and they, would be able to
enter service along with others

At the t'me of the construction of
the Emahulam—Qulon Railway, so
many people wcre taken as casual
Jabourc1s on the undcrstanding that if
vacanc.es arise they will be absorbed
At prcsent the tendency seems to be
this Thev ac nnt gotting any chance
on the ground thit thev are not avail-
able or therr whetcabouts are not
kne These people also should be
con 1dered for ab oipton m work

M/, lat pomnt 1n Sir, the Railwav
Guasolies ate not assued to anybody
either to th publ'c or the Mumbers
of th1 Hou « That 1s what I Jearn
from the Railway Board
The Railway Gazette 15 also
a Government document just as
the Gorernment of India Gazettes or
the States Gazettes If 1t 1s made
available, they wi'l come to know all
the 1inf,mation «=d it can be of use
to others also It will be of great
benefit 10 the peoplc At the time of
the old Companies, that may be the
praclice and the Raillway Gazettes
were published only for the Adminis-
traf v« Taowes Now, this 15 a nation-
slisen concern and all the information
could be made available to the Mem-
bers After all, this 1s a Government
document It 1s not any secret docu-
ment The old practice of the Com-
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panies may be dropped and the Gazet-
tes may be made available to the
Members

In my area, there is not even &
single establishment started for depart-
mental catering The passengers are
facing many difficulties. From Coim-
batore to Mangalore and Shoranur to
Trivandrum, there 1s no departmental
caterirg If at least one could be
started at Shoranur, it would be of
greal benefit to the people

When complaints are made to the
Railway Board, they never care to
reply 1 do not know whether they
look into them or investigate them
This 15 the complaint which I have to
make Whenever any representation
1s made to the Rallway Board, they
usually dircet some of their lower
levi] officers to enquire and reply
dircet  This attitude 18 not satisfac-
torv The other departments of the
Government of India give a reply

Mr. Chairman: When I ring the
bell I request the hon Member to
conclude

Shr1 V. Lacharan: Some time back,
hon Ra'lway Minister announced that,
to all the representations Jreceived by
him, he used to reply direct or with
hs knowledge Th~ Railway Board
1v not dong that If they direct the
ower level officers to look into that,
the vav purpose of thc representa~
tion 15 dcfeated  This also should be
looked 1ntn

Shri Aurobindo Ghosal (Uluberia)-
Sir T shall only touch the sahent
points 1n the cut motions as 1t will
not be possible for me to dilate on
th¢ po.nts mentioned in all my cut
motions Whatever statistics may be
presented by the hon Railway Minis-
ter, I am not prepared to believe that
the road transport has increased only
because of the higher rate of freight
Therc are many other contnbutory
faclors There 1s delay m transit
also  Nowadays 1t takes about fowr
days 1f goods are sent from Delhi fo
Calcutta by trucks whereas the Rail-
ways take more than eight days
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Besides delay in transit, I would like
to refer to one thing. The dealers
have got to incur expenses in booking
goods and also in taking delivery of
the commodities. Even after incurring
that expense, I would like to refer to
the main point which has been men-
tioned in my cut motion regarding
refusal of the claims of the small
dea'ers. If any damage or shortage is
found and a claim is put in to the
Claims office, the dealers must make
arrangements  regarding payment.
Otherwise, it is impossible to get the
damage or the shortage scttled. The
rate of this extra money or bribe is
also very high, as high as the price of
other commoditics. If any claimant
refuses to come to a settlement or
compromice, it will be very difficult
for him to grt the claims scttled. One
instance has already been citrd by the
hon Member Shri B. Das Gupta. I
wonld like to point out another inst-
anre. About a month ago, within a
weck, about 500 fruit, vegetable and
egg dea'ers were refused settlement
of claims by the Claims officials on
some flimsy grounds. The rcal fact
was that the Claims agent of these
dealers failed to make or enter into
compromise with the officer  That is
the way in which Claims offices are
being run in the South Eastern Rail-
way What I find in Calcutta is, most
of the Railway officers, after retire-
ment, open Railway claims offices,
with the advantage that they can in-
fluence the officers who may have
been their subordinates while they
were in service. I have seen with my
eyes that some clerks have been car-
rying these files to the claims agents’
office in order to intimate them about
the delays.

18 hrs.

) I shall also point out the corruption
in the department. The instance I
mention was published in the Ananda
Bazar Patrika of 30th October, 1958
and 8th November, 1858. In Howrah
Sta'tion a honey-comb was found cen-
tering around some lady employees.
That has also come in the papers.
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Innumerable instances of corrup-
tion, favouritism and nepotism will be
found in the selling of used tickets, in
the creation of artificial want in the
reservation of higher classes and in
the booking of fish, vegetables and
other perishable commodities.

In the matter of promotion also,
favouritism and nepotism will be
found in every branch, especially in
Howrah station, because it was once
the talk of the city for several months
that a lady announcer who was a non-
matriculate was recruited in the scale
of Rs. B0 to Rs. 160, and later on she
vras promoted to the scale of Rs. 100
to R=. 185 superseding about 80 em-
ployecs, because she was the favourite
of zome officer. This is not my own
stat 'ment. It has all come out in the
paner.,

I wont to refer to another instance.
In the Cla'ms Office there is an officer
whose honestv has been repudiated
hy even the Watch and Ward Depart-
ment of the Railway Office. Tn 1950
he was arrested in connection  with
some defalcation and  bribery, but
after he was detected, he has got a
promotion and has becn clevated to
the position of an officer. This is the
wayv m which corruption is growing
in the C'aims Office.

Now I turn to the condition of the
railway employecs, the conditions
under which they are working. The
most vital point is in regard to a
large number of casual and contract
labourers It is regrettable that the
railways should take advantage of the
problem of unemployment and that
people should be made victims both
in respect of wages and labour,
Thousands of casual workers are em-
ploycd, though the nature of the ser-
viee is permanent I shall give you
one ex2mple In the L.OW. unit of
Kharagpur there are about 200 per-
manent employecs and 500 cawl lab-
ourers who have been working conti-
nuously for five years. Even though
there are vacancies for the jobs of
gangmen and Kkhalasis, these casual
workers are not being absorbed in
those pos‘s.
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I do not know why Government
still mamntamng this obnoxious contract
system In Shelimar godowns and
other godowns of the raillways this
system is prevalent, and 1t should be
immediately stopped

In regard to the suburban trains of
the South-Eastern Railway, I should
lhike to point out that the condition of
the carriages 18 very wretched Within
the last three months I do not remem-
ber to have travelled in local trains
having hght Because of this
Moxamher lart 2 mpiwmey amnlores
an Assistant Station Master, molested
a lady I do not know what steps
Government have taken in that con-
nection

Shri Nanjappa (Nilgins) Within
the limited time at my disposal I shall
confine myself to ventilate local
grievances

My constituency produces a lot of
potatoes and they are exported to
northern India, especially Calcutta
The merchants have grievances that
wagons are not made available to them
as and when they want them. The
merchants have profit as therr motive
so, to a certamn extent the railways
must oblige them

Another point 1s that potatoes,
which are grown 1n a very cool chimate
are transported to a very hot area in
the months of June, July, August and
Scptember However much the claime
of the merchants may be very unrea-
sonable yet they have to be accom-
modated because they are exporting
edible commodities What they want
1s that some wagons should always be
kept rcady at Mettupalayam which is
the main exporting station for all the
potatoes growing m the Nilgiris

Another complaint that the mer-
chants make 18 that most of the
potatoes perish in transit, because the
wagons do not have ventilators There
3s no proper aeration while the pota-
toes pass through the very hot region
8o, they want that ventilators should
be provided in every wagon that is
supplied to them
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The rallway employees 1n the Nilgin
Hills complain that they have been
discriminated agamnst 1n the matter of
the grant of hill allowances, whereas
hill allowances are given m other
parts of the country, especially mn
Assam, they say that hill allowances
have not been given to them. They
made representations to the Deputy
Minister, and he promised to look into
the matter I do not know at what
stage that matter stands at present

Agaimn, I shall descend to Mettupa-
layam Being at the foot of the
Queen of hill stations, Mettupalayam
presents the appearance of a very bad
rallway station and that too a very
old-fashioned one Even while Shn
Sr1 Prakasa was the Governor of
Madras he had drawn the attention of
the local municipality to the 1ll-fitting
condition of Mettupalayam raillway
station He also promised to take up
the matter with the Railway Minister
Representation was made to the Rail-
way Mmister, and the latter also im-
mediately promised that he would look
into the matter if representations were
made from the proper quarters The
municipality took 1t up and made
representations And now, the Rail-
way Minister says that for lack of
finance, they could not do anything,
turther, they say, for want of iron
materials, they cannot make anv
improvement

What the people there want is a
mere overbnidge That people should
cross the railway lines 15 agamst the
Railway Act, yet, there 1s no provision
for an overbridge even at such an
mportant station There is not even
a third class waiting room worth the
name at the station The people have
been clamourmng for that They want
some more benches ¥ven such little
things have not been provided where-
as, actually the station requires
remodelling, a good third class waliting
room, a booking office etc all outside
the station

1 shall briefly refer to the Niligir
Bxpress This 15 alse another frain



4069  Demands PHALGUNA 12, 1880 (SAKA)

which ig running very late. It takes
nearly thirteen hours to cover a dis-
tance of about three hundred miles,
angd it takes another three to four
hours to reach Ootacamund This train
must be speeded up.

My hon. friend from Kerala repre-
sented that m ell the expresses that
pass that way, there 15 a lot of over-
erowding, with the result that people
starting from Coimbatore or beyond
find it very difficult to get accommo-
dation 1n all the three expresses

There was &n express called the
Trichy-Bangalore express running
previously All the Bangalore car-
riages in the three expresses can be
attached at Erode, and they can form
a separate tramn from Trichy to Ban-
galore. They were trying expermments
with another train called the holiday
train, from Bombay to Cochin They
tried it for one month and stopped it
afterwards This can also be made
permanent; and they can have trains
at Jeast once or twice a week

While the hon Deputy Minister was
n the south, he promised to bring in
powerful engines on the line so that
they may haul up more carriages to
Madras But <o far, nothing has been
done

Mr. Chalrman: The hon Member
will now conclude

Shri Nanjappa: Having said about
Bombay and Cochin, I have to draw
attention to another thing They were
thinking of having a new line from
Chamarajanagar to Satyamangalam
with a view to connect Bombay with
Cochun 1t has been there for over 50
vears A survey had been made; but
no mention has been made of that in
the Budget <peeches all these days. I
do not thmk thev will execute this
oven during the course of the Third
Five Year Plan

One thing more Enlarging my
vision a little beyond, I will say this
We use the G. T Express for our
travel t0 Delhi. That train was
taking 44 hours to run the distance
vom Madras 0 Delhi. Because people
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complained that it was running very
late, the running time was increased
to 48 hours. But on the very same
hne there is another train, the Deluxe
tram which takes, 1 think, only 43
hours. There is every scope for the
G. T. Express to be speeded up so that
1t may reduce the running expenditure
and also benefit the travelling public.
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Mr, Chairman: The following are
the selected cut motions relating to
Demand No 1 1n respect of the Rail-
way Budget, 1959-60, which may be
moved subject to their being other-
wise admissible'—

“Demand No No of Cut Motions
DISAPPROVAL OF POLICY

1 109, 110, 113, 338, 339, 340, 341,
342, 348, 344, 501
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Air-Conditioned Coaches

Demand No.

No. of Cut Motions
TOKEN

9, 11, I3, 14, 18, 16, 17, 18, 87,
88, 89, 60, 61, 62, 69, 70, 88, 89,
90, 91, 98, 99, 100, 115, 134, 147,
148, 149, 150, 151, 152, 158, 154,
155, 164, 165, 166, 167, 263, 264,
265, 268, 267, 268, 269, 270, 2886,
287, 288, 324, 325, 327, 347, 348,
349, 350, 351, 352, 359, 360, 361,
362, 363, 364, 365, 366, 367, 368,
369, 370, 371, 372, 378, 374, 375,
376, 877, 380, 381, 382, 383, 384,
385, 386, 304, 395, 396, 443, 444,
445, 448, 447, 448, 249, 450, 451,
452, 512, 513, 514, 515, 518, 517,
518, 519, 521, 531, 532, 538, 541,
585, 566, 567, 568, 569, 570, 571,
872, 878, 574, 575, 576, 577, 578,579,
580, 581, 582, 583, 584, 583, 588,
592, 598, 594, 595, 596, 597, 598,
603, 606, 607, 608, 609, 610.

The list indicating the numbers of
selected Cut Motions will be put on
the Notice Board, and will also be cir-
culated to hon. Members tonight for
their information.

Organisation, Constitution and Powers
of the Board

Shri Tridib Kumar Chaudhuri: I
beg to move:

‘“That the Demand under the
head Railway Board be reduced

to Re 1”

Selection of Higher Graded Railway
Steff upto Diviswonal Superintendents
Shrl Tridid Kumar Chsudhuri: I
beg to move*
“That the Demand under the
head Railway Board be reduced
to Re. 1.

Planning Methods and Preparation of
Railway Plans
Shri Tridldb Kumar Chaudhuri: I
beg to move:
“Tbat the Demand under the

head Railway Board be reduced
% Re. 1
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Excessive sularies and allowances’ of
the Officers and Members of the
Railway Board

Shri Braj Raj Singh: I beg to move:

“That the Demand under the
head Railway Board be reduced
to Re. 1.

Organisation, Constitution, Powers and
Working of the Rdilway Board

Shri Braj Raj Singh: I beg to move:

“That the Demand under the
head Railway Board be reduced
to Re 1”

Need to evolve a definite policy to
spread the Ravlway lines speedily in
the backward areas specially and in
the country as a whole generally

Shri Braj Raj Singh: I beg to move:

“That the Demand under the
head Railway Board be reduced
to Re 1~

Need to dispense with saloons for
officers

Shri Braj Raj Stogh: I be) to move:

“That the Demand under the
head Railway Board be reduced
toRe 1"

Delay wm abolishing first and second
classes and Air-conditioned Coaches

Shri Braj Raj Singh: I beg to move:

“That the Demand under the
head Railway Board be reduced
to Re 1"

Abolition of the Railway Board and
substitution thereof by an expanded
Raslway Ministry diwrectly under the
control of Parliament

Shri Braj Baj Singh: I beg to move:
“That the Demand under the

head Railway Board ba reduced
o Re. 1.7
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Continuous increase in the higher ataff
of the Railwey Board.

Shri Braj Raj Bingh: I beg to move:

“That the Demand under the
head Railway Board be reduced
to Re 1.”

Diserimination between trade unions
on Railways

Shrimati Parvathl Krishaan: I beg
to move:

“That the Demand under the
heed Railway Board be reduced
to Re 1

Confirmation of temporary employees
who have put in a service of more
than one year.

Shri T, B. Vittal Rao: I beg to
move

“That the Demand under the
head Railway Board be reduced
by Re 100”

Discrimination i the matter of grant
of post-retirement passes to the
Class IV staff.

Shrl T, B. Vittal Bao: 1 beg te
move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Failure to recognise the All-India
Ralwaymen’s Federation

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Delay iz implementing the recommen-
dations of the Tapse Committee
regarding promotional avenues for
Class IV employees

Shri Tangamani: I beg to move:

“That the Demand under the
hedd Rallway Board be reduced
by Re. 100.”
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Contravention of principle of ‘Equal
pay for equal work’ to running
staff in Southern Railway.

Shri Tangamani: 1 beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Delay m arriving at conclusions on
Sankar Saran Tridbunal.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Indiscriminate use of rule 148 of the
Establishment Code against railway
employees generally.

Shyl Tangamani: I beg to move:

‘“That the Demand under the
head Railway Board be reduced
by Rs. 100"

Dwsmassal of employees in Southern
Raflway under rule 148 of the
Establishment Code.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Increased number of derailments.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100.”

Need to revise trawn timmgs by reduc-
ing the running time -

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Reduction in running time of Express
trains

Shyl Tangamani: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Re. 100.”
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Insscurity in raviway travel

Shri Tangamani: I beg to move:

“That the Pemand under the
head Railway Board be reduced
by Rs 100"

Reduction of running time between
Tiwrunelvels: and  Tiwruchendur n
Southern Railway

Shri Tangamani. I beg to move

‘That the Demand under the
head Rallway Board be reduced
by Rs 100"

Reduction n jrewghts jor transhipment
of matches from Madras State

Shri Tangamani: I beg to move

“That the Demand under the
head Raylway Board be reduced
by Rs 100’

Fall y goods and passenger traffic on
the Railways

Shri Kodiyan I beg to move

‘That the Dumand under the
head Railwav Br ud be reduced
by Rs 100~

Faslure to locate one Dwisional Head-
quarter of the South-Eastern Rail-
way at Khurda Road

Shri Supakar. I beg to move

‘That the Demand under the
head Railway Board be reduced
by Rs 100’

Fatlure to bring down the excessive
salaries paid to Members of the
Raway Board

® Shri Naushir Bharucha-
move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

I beg to

Fatlure to check over-staffing of the
Raiway Board

Shri Naushir Bharucha:
move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

I beg to
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Fadure to relieve excessive over-
crowding on suburban services of
Bomboay City.

Shri Naashir Bharucha:
move

“That the Demand under the
head Rallway Board be reduced
by Rs 100"

1 beg to

Failwie to explore projects for reliey-
mg over-crowding such as Tube
Railway project for Bombay

Shri Naushir Bharucha
move

I beg to

That the Demand under thc
head Railway Board be reduced
by Rs 100’

Need for dispensing with saloons for
offictals n order to promde greater
accommodation for passengers

Shri Tangamam I beg to move

‘That the Demand under the
head Railway Board be rcduced
by Rs 100"

Fadwe to run Janta Fapresscs on the
metre gauge

Shri Tangamani I beg £o move

That the Demand under the
head Railway Board be veduced
by R« 100°

Need for running a Jar ta I'rpress bet-
ween Madura: and Madras 1n
Southern Ra lway

Shri Tangamani: I beg to move

“That the Demand under the
head Railwav Buard be reduced
by Rs 100"

Failure of Governmeng Rarlway Police
n stopping the smuggling of railway
goods nto the engwmeermng factories
of Howrah ity

Shri Aurobindo Ghosal® I beg to
move

“That the Demand under the

head Railway Board be reduced
by Rs 100"
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Arbitrary repudiation of small claims.

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

Mode and timing of the presentation
of the Annual Reports on Indwn
Railways by the Railway Board.

Shri Tridib Kumar Chaudhuri: I
beg 1o move

“That the Demand undcr the
head Railway Board be reduced
by Rs 100"

Deterwrating operational efficiency
end msing unit cost of operation
te p 1, handling a greater volume
of trefic and o >nmg of new lmnes

Shri Tridib Komar Chaudhuri: I
beg 1t riove

‘That the Demand under the
head Raillwav Board be reduced
by R~ 100~

Grievances of staff w.th special refer-
ence tr commercial clerhs.

Shri Tridib Kumar Chaudhuri: I
beg to move

‘That the Demand under the
head Ratlwav Board be reduced
bv R+ 100"

Negiweet shawn to the Seuldah Divn-
ston of Eustern Radway

Shri Tridib Kumar Chaundhuri: I
beg to move

“That the Dunand undcr the
head Railway Board be reduced
by Rs 100"

Failure to tackle the problems of
ratlwar treffic connection between
Assam North Bengal and West
Bengal

Shrt Tridib Kumar Chaudhuri: I
beg to move.

“That the Demand under the
head Railway Board be reduced
by Rs. 100"
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Fatlure to restore through traffic bet-
ween Nwmtita and Tildanga on the
B.AK Loop

Shri Tridib Kumar Chaudhuri: I
beg to move

“That the Demand undex the
head Railway Board be reduced
by Rs 100.”

Problem. of over-crowding wn Calcutta
siburban local trains between Seal-
dah and Howrah.

Shri Tridib Kumar Chaudhuori: I
beg 10 move

“That the Demand under the
head Hwlway Board be reduced
by Rs 100’

Failure to take any action on the pro-
posed circular railway for Calcutta.

Shri Tridib Kumar Chaudhuri: I
beg to move

“That the Demand under the
h-ad Railway Board be reduced
by Rs 100"

Neglect shown to the B A K loop
line of the Eastern Ratlway.

Shri Tridib Kumar Chaudburi: I
beg to move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Creation of a uniform passengers class
and abolition of saloon coaches.

Shri Jagdish Awasthi: 1 beg to
move —

“That the Demand under the
head Rallway Board be reduced
by Rs 100"

Running of electnc truin between
Kanpur and Lucknow

Shri Jagdish Awasthi:
move

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

I beg to
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delay in according recogni-
tion to the All-Indis Railwaymen’s
Federation.

Shri Hem Barus: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Situation Lkely to emerge out of the
proposal to retrench staff in Indian
Railways.

Shri Hem Barua: I beg to move:

“Thai the Demand under the
head Railway Board be reduced
by Rs 100"

Failure to run special trains between
Kanpur and Araul Stations on
North-Eastern Railway at the time
of Makanpur Fair this year causing
hardship to passengers.

Shri Jagdish Awasthi: I beg o

move:

“That the Demand under the
head Railway Board be reduced
by Rs 100.”

Favure to implement the scheme of
grading trained graduate teachers in
Higher  Secondary Intermediate
Railway School at Tundla.

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board be reduced

by Rs. 100.”

I beg to

Failure to ensurg timely supply of

Railway goods wagons by certain
firmse in Kanpur.
Shri Jagdish Awasthi: I beg to

meve:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

3, 1% WW m

Fallure to provide focility of slectric
Jans, light and water to aR the pas-
sengers of IIl Class in North-East-
ern Railway.

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

1beg to

Ingecurity in railway trgvel

Shri Jagdish Awasthi: I beg to
move:
That the Demamd under the
head Railway Board be reduced
by Rs 100"

Late running of trains,

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board bce reduced
by Rs, 100"

I beg to

Quercrowding in trains especially
Class III

Shri Jagdish Awasthi: I beg to

move:
A

“That the Demand under the
head Railway Board be reduced
by Rs. 100

Foslure to improve the lot of grade
1l employees of Railways.

Shri Jagdish Awasthi: I beg to
move.

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for running a passenger train
through Orissa region between
Kharagpur and Waltair of the
South Eastern Railway.

Shri Surendranath Dwivedy: 1 beg
{0 move:

“That the Demand under the
head Railway Board be reduced
by Re. 100.”
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headquarter
of the South Eastern Raflway at
Khurda Road

Shri Surepdrauath Dwivedy: I beg
to move*

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Unsuitable hours of runming of trans
wm Onssa causing hardship to pas-
sengers

Shri Surendranath Dwivedy: 1 beg
to move
‘“That the Demand under the
head Railway Board be reduced
by Rs 100"

High salaries paid to Members of the
Railway Board

Shri Sarju Pandey: I beg to move
“That the Demand under the

head Railway Board be reduced
by Rs 100"

Irregular runming of trawns between
Allahabad and Katihar creating
hardships to passengers

Shri Sarju Pandey: I beg to move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Fatlure to relieve excesswve over-
erowding of the Delhi-Lucknow Exz-
press

Shri Sarju Pandey: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Induscniminate ute of Rule 148 of the
Establishment Code

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Boaard be reduced
by Rs 100.”
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Need to establish one more creosoting
plant near about Kozhikode

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Need for full utihsatsion of indigenous
wooden sleepers

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Need to confirm casual and temporary
employees of the Railways

Shri Kodiyan. I beg to move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Faislure to absorb the retrenched Hari-
jan labourers in permanent posts
on the Quilon-Ernakulam line
Shri Kodiyan: I beg to move

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Need for runmang the Deluxre trains
daily from Delhi to Howrah, Delhi
to Madras and Delh: to Bombay

Shri Braj Raj Singh: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Grievances of Rasvlway staf.
Shri Frank Anthony: I beg to move:

‘“That the Demand under the
head Railway Board be reduced
by Rs 100"

Question of continutty of service of
the ex-Barss Light Ralway em-
ployees
Shri T. B, Vittal Rao: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs 100.”



Adjustment of s of the Ez-
Borsi Light Railway employees.
Shri T. B, Vittal Rao: I beg to move:
“That the Demand under the

head Railvray Board be reduced
by Rs, 100.”

Restoration of the wages of the Ex-
Barsi Light Railway employees as
they stood on 31-12-1953.

Shri T. B, Viital Rao: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Restoration of the scales and grades
of the Ex-Barsi Light Railway em-~
ployees as they stood on 31.12-1953.

Shri T. B, Vittal Rao: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs, 100 )

Grant of the annual increments from
the year 1954 up to date to the Ex-
Barsi Light Railway employees,

Shri T. B, Vittal Rao: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to revoke Rule 148 of the Rail-
way Establishment Code,

Shri T. B. Vittal Rao: I beg to move:

“That the Demand under the
head Railway Board be reduced
.by Rs. 100.”

Failure to supply good food in Indian
style on all Stations and Restau-
rant cars,

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Procedure regarding first class reser-
vation in all main Stations.

Shri Assar: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs, 100.”

Calebration of courtesy week.
Shri Asiar: I beg to move: k
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Inefficiency in reservation offices of
Churchgate, V. T. and Delhi sta-
tions.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Harassment of passengers holding re-
turn and concessional tickets

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Condition of third-class passengers
waiting rooms.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

A}
Retrenchment of staff in the Indian
Railways.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Late running of trains especially
Bombay suburban trains.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

High salaries of Members of Railway
Board.

Shri Assar; I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”



1

iRy Denests PEADGURA 12, 1800 (SAKA)

\

Unneosssary expense on  Railisay
* Quides on various Stations.
Shri Assar: I beg to move:

“That the Dempand, unger the

head Railway Board be reduced
by Rs, 100" .

Failure to stop use of saloons by high
officials.

Shrl Assar: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.” R

Falure to recognise "All-Indizc Com-
mercual Clerks Association

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Use of rule 148 of the Establishment
Code agammst Railway employees
generally,

8hri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Confirmation of temporary employees
who have put tn service of more
than one year.

Shri Assar: I beg to move:

“That the Derpand under the
head Railway Board be reduced
by Rs. 100.”

Increased number of accidents
dergilments.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
hy Bs. 100" .

Reduction in rusning time of
, and Express jrains..
Shri Assar: I beg to move:
“Paat the* Demmand under the
head Rallway Bonr®~ 'bri'odueed

by Re, 100
389 LSD--8.

and

Mail
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Reduction of the passengers and goods °
traffic on all- the Railways.
Shri Assar: I beg to z‘nove:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Attitude towards commercial clerks,
Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for construction of logp-lines be~
tween Maosulpotom and  Vdupa-
wada

Shri Assax: I beg to move:

“That the Demand under the
head Railway Baard be reduced
by Rs. 100.”

Fatlure to take security measures for
protection of way-side station stoff

Shri Assar: I beg to move*

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Falure to fix proper channel of pro-
motion for S M’s. and AS.M’s.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.” .

Misuse of summeary powers by Zonal
Managers.

Shri Assar: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to reduce over-crowding =
local trains in Bombay.

Shrf M. B. Thakore: I beg to move:

“That the Deiithd under the
head Railway Bosrd be reduced
by Ra. 100.”
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Failure to reduce over-crowding in
afl trains starting from Ahwmedabad
and vice-versa.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Foilure to provide stoppage for
Janta Express at Kambli on the
Western Railway.

Shri M. B. Thakore: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs, 100.”

Faslure to run more trains between
Ahmedabad and Abu Road between
the hours 12 to 16 during day.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100”

Late running of trains.
Shri M. B. Thakore: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Favure to construct big waiting
rooms at Jaipur Ratlway Station,
Victoria Terminus, Bombay, Agra
stations,

Shri M. B. Thakore: I beg to move-

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failyre to increase the frequency of
trains between Kheralu-Mehsana,
Kakoshi-Mehsana, Harij-Mehsana,
Vijapur-Ambliyasan and  Kalol
‘?;:cialw in the momning and even-

8.

Skl M. B. Yhakore: I beg to move:

“That the Demand upder the
heed Railway Board be reduced
by Rs. 100”
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Faiylre to discontinye galoons for thy
railway bdig officiale on all rallwaps

Shri M. B. Thakese: 1 beg to move’
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Faslure wm providing wholesome food
on the railway stations and restau~
rants.

Shri M. B. Thakore: I beg to move”

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to replace new bogies in
the Delh: Express train.

Shri M. B. Thakore: I beg to move:

“That the demand under the
head Raillway Board be reduced
by Rs. 100.”

Failure to take adequate steps to
check corruption on the railways.

Shrimati Parvathi Krishnan: I beg
{0 move. \

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Unfawr use of rule 148 of the Railway
Establishment Code.

Shrimat! Parvathi Krishnan: I beg
to move:

“That the demand under the
head Reilway Board be reduced
by Rs. 100.”

Failure to utilise 1 full indigenous
sleepers.

Shrimati Parvathi Krishnan: I beg
to move:

“That the demand under the
head Rgpilway Roard be reduced
by Rs, 100.”
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Inefiitioncy in clearing goods traffic
promptly

Shrimati Parvathi Krishnan: I beg
to move:
“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Deloy in assembling wagons at Vis-
hakapatnam

Shrimati ‘Parvathi Krishnan: I beg
to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Delay in recognising the trade union
at Chzttaranjan Locomotive
Works

Shrimati Parvathi Krishnan: I beg
to move:
“That th demand under the
head Railway Board be reduced
by Rs. 100.”

Inadequacy of passenger trains on
the South-West broad gauge sec-
tion of Southern Railway

Shrimati Parvathi Krishnan: 1 beg
to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100."

Charge-sheeting of office bearers of
Dakshin  Railway Employeesh
Union

Shrimati Parvathi Krishnan: 1 beg
to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100."

Need for direct train service for
passengers from  purulia, South
Eastern Railway to Howrah via
Asansole, Eastern Railway

Shri B, Das Gupts: I beg to move:

“That the demand under the
head Ratiway Bosrd be reduced
by Ra. 100.”

Continued late runsing of trains on
dranch lines

Shrimati Parvathi Krishnan: I beg
to move:

‘“That the Demand under the
head Railway Board be reduced
by Rs, 100.”

Failure to open either a Flag Station
or a Passenger Halt between Muri
and Torang stations in the Adra
District, South-Eastern Railway

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Question of merger of Grade Il and
Grade I Railway Accounts Clerks
of Eastern Raidway

Shri B. Dag Gupta: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Grant of Central Pay Commission
scales to casual lebour

Shrimati Parvathi Krishnan: I beg
to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for running a daily Janata Ex-
press between Coimbatore and
Madras

Shri Sampath: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Discrimination adopted by the Ad-
ministration against the needs of
the South.

Shri SBampath: I beg to move:

“That the demiand under the
head Railway Board be reduced
by Rs. 100.”
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Wasté of funds in lnyingiof new Lines
in regions which aresalready: pro-
wided with adequate Ynes.

Shrl Sampath: I beg to move:

“That the demand under the
head Railway Beard be reduced
by Rs. 100”

Desrablity of taking up the Semraj-
nagar-Sathyamangalam line in the
new plan.

Shrl Sampath: I beg tq move:

“That the demand under the
head Railway Board be reduced
by Rs 100"

Desirability of linking Erode with
Samraynagar-Sathyamngalafp line

Shri Sampath: I beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs 100" ¢

Concentration of all the construction.
al activittes in the North

Shri Sampath: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs 100"

Failure to confirm a large number of
temporary employees who have
put n a service of more than an
year

Shri Sampath: I beg to move:

“That the Demand upder the
head Railway Board be reduced
by Rs. 100*

Failure to implement the recommen-
dations of the Trade Panel Test
Commattee 1n the Southern Rail-
way

Shri Sampath: Ibeztomm

“That the demand under the
head Reulway Board be reduced
by Rs. 100" .
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in th of
Dclwsmm cﬂrﬂlalh
implementing them

Shri Sampath: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100."

Duwsmissal of employees in the South~
ern Railway under rule 148 of the
Establishment Code * ,

Shrl Sampath: I beg to move:

“That the demand wunder the
head Railway Basrd he reduced
by Rs 100"

Reduction mn running time of Express
Trawns

Shri Sampath: I beg to move:

“That the demand under the

head Railway Board be reduced
by Rs 100"

Failure to check over-crowding n
trans

Shri Sampath: I beg to move:

“That the demand u\nder the
head Rarlway Board be reduced
by Rs 100"

Lack of adequate train service direct-
ly from Puruha, South-Eastern

Railway to Asansol, Eastern Rail-
way.

Sbri B. Das Gupta: I beg to move:

“That the demand under the

head Rallway Board be reduced
by Rs 100"

Faslure to extend the Adra-ﬁu.mo
Shuttle tram to Purulia, _South
Eastern Raihoay

lhr!B.Dqu:thmw

R B
wa,
by Ra. 100"’ .



Hoy Dewinits  PEALGUNA 13 100 (AKA)

Failure to ‘eliminate over-crowding
in the third-class in Indian Rail-
ways.

8wl B. Das Gapta: I beg to move:

“That the Demand iynder the
head Raillway Board be reduced
by Rs. 100

Abolition of first class, second class
and air-conditioned coaches in the
Railways.

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to convert the narrow gauge
ratlway lne from Purulia to Be-
gunkodar, South-Eastern Railavay
to broad gauge.

Bbrl B. Dasg Gupta: I beg to move:

“That the demand under the
head Reilway Board be reduced
by Rs. 100.”

Need for railway time-tables in all
State languages

Shri B. Das Gupta: 1 beg to move;

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

[rregularities in upgrading of grade
Il Assistant Surgeons to Grade 1 in
the South-Eastern Ralway.

Shri B, Das Gapta: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Irregularities in the Commercial De-
partment of the South-Eastern
Ralway.

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Railway Board be reduced
by Ra, 100"
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Delay mm-‘:m hMpng:-
the ra -
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the ‘New Deal’. .,
lhﬂl.nnm:!beghmovg:
“That the demand under the

head Railway Board he reduced
by Rs. 100.” vy

Promaotion of Pire-men (passishunt-
ers, of Purulia, South-Eastern ‘Rail-
way to Shunters.

Shri B. Das Gupts: 1 begito move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.” "

Proposed retrenchment of siaff in the
Southern Railway,

Shri Sampath: I beg to.move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Increase in late arrival of trains
Shri Sampath: 1 beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Failure to take up comstruction of
Salem-Bangalore line, Terunalveli-
Cape Comorin lne and Virudhunge
gar-Manamadurai line.

8hri Bampath: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Frequency of derailments and other
kind of accidents.
Shri Sainpath: I beg to move:
“That the Demand under the

bead Railway Board be reduced
by Rs. 100.”

Corruption in Railways '
Shri Sampath: I beg to moveé:”

“That the Demand under * the

head Railway Board be reducéd
by Rs. 100"
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Pl in goods and passenger sornings
Shxi Sampath: I bag o0 move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Failure to take steps to check over-
crowding in traine.

Shrimati Parvathi Erishuan: 1 beg
te move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100

Folure to recognize ANl Indiwa TRoR-
waymen Federation.
Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs, 100.”

Failure to recognise the Workers
Unwon at Chittaranjan.
Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs 100

Failure to afford more amenities to
11l class passengers.
Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs, 100"

Need to take early decision repard-
ing method of promotion from
Class IV to Class III.

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Favlure to check over-crowding the
trains,

#hrl 8. M. Banerjee: I beg to move:

“That’ the demand under the
head Railway Board be reduced
by Rs. 100"

MARCHE 3, W00 for Gronto-Sebuags .- {500

Nest ¢ bava a pixtion ond veilway
bridige in Kanpur,

Skl 8. M. Banerjes: I beg to mpve:
“That the detnaid wndey e
head Rallway Board be reduced
hy Rs, 100"
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or not. Of course, there are
questions, questions of cost, qu
of convenience and comfort.
those things are there, but I
hke to give the first place to
speed of our trains. Ever since

elait

nately, sufficient attention to this as-
pect of the guestion more than any-
thing else. We are very proud that
we have got a railway system ex-
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Shl Achar: I am connected by
my hon. friend. 1 have no personal
experience of those trains whatso-
ever. 1 have only read about them.

Mr. Chairman: Take it as 80 milex
per hour—the mean.

Shri Achar: I am prepared to
take it as 50 even. Let us compare
it with the speed of our trains. Un-
fortunately, the Railway Board or
the Railway Ministry has mnot taken
the trouble vf giving us any figure
about it, but I have taken some trou-
ble. 'Take some of the fast trains,
not on the metre-gauge but on the
broad-gauge, as for example, the
Amritsar Mail. I am not very strong
in mathematics. That is not my
strong point. But I have taken some
care about it and calculated the
speed, Subject to correction—I think
1 am fairly correct—I say that the
speed of Amritsar Mail is 31 miles
an hour on an average. It may be a
little more or a little less, for, I have
taken only a distance of 500 miles
from the starting station and worked
out the figure. Take another impor-
tant  train, Howrah-Delhi-Kalka
Mafl. Its speed is about 85 or 86
‘milea. Take again the Frontier Mail,
‘The average speed of this train works
otit to about 35 miles. The speed of
Bombay-Calcutta Mail is about 38
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do not come to the mnotice
friends in the North; it may
I do not concede that there
deliberate discrimination.

So, as I said, when it comes to the

£a
gesf

the Madras-Calcutta Mail,
from Madras, I have calculated that
its speed is about 20 miles an hour.
Regarding the Madras Grand Trunk
Express, my friend points out that
the average speed works out to only
22 miles. That is another aspect
which probably would be one more
argument for my hon friend in fav-
our of discrimination against the
south But I find rather a peculiar
point which is rather intriguing to
me. 1 find that the speed of this
train from Delhi to Itarsi is about 32
miles. whereas the speed of the very
same train from Madras to Balhar-
shah works out to 22 miles, So, the
very same train when it travels in
the north runs faster and when it
comes to the south, it becomes slow.
I am not gomng through the reasonms,
because at the outset, I have said that
I do not believe in the north-south
theory, but it does happen as I
pointed out.

So, speed is one of the best criteria
and our trains are in a hopeless con-
dition compared to the vther coun-
tries. I would request the Ministry
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{Shri Achar]:
and the Rsilway Board to pay the
greatest attention to it, There is an
organisation called the Organisation
for European Bconomic Co-operation;
they send a missioh consisting of a
large number of experts. Certainly
this must be known to the Railway
Board; I found this mformation in a
book in the ’ library. THey send a
mission to ‘America for studying this
#@pect and a report is submitted. On
that basis, they improve-the speed of
the trains. So, I would submit-that
in our country* also, we should send
some experts to America and Eng-
Jand, if necessary, to study this
matter and to do something about
improving the speed of our trains. I
take four days to reach Delli from
my constituency.

1 am happy that the hon. Railway
Minister has very kindly announced
that he is gomng to have a railway
line from Bombay to Mangalore.
Ever since I came to this House, I
have been asking for it and hefore
that also, many of my friends here
have asked for it. That line is very
essential from the point of view of
the development of the whole coun-
try. There is no other area so large
without any train connection. To the
south of Bombay, in Kolaba, Ratna-~
giri, North Xanara and South
Kanara—of course, there are four or
five miles of railway in South
Kanara—there are no trains what-
ever. In the whole of India, there
I8 no other area like that having no
trains for more than 450 miles. I am
happy a beginning has been made
there. Some four years ago, some
amount was provided for that, but
now, I find actually it is taken up. 1
congratulate the Railway Minister
for that and am very thankful to

I am also glad that he has mede a
definite announcement about the
Diva-Dasgaon line. About the Manga-~
lore-Hassan line, he has raised
hopes and he hes said that before
the end of this session, he will be
able fo make an announcement, 1
hope he will make an announcement
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that this line will be -started and the
work will be {aken up -immediately

Shri P. B Patel (Mehsana): The
Railway Ministry takes pride in keep-
ing or maintaining punctuality of
trains. I have studied the time-table
of scme years back and compared it
with the present one. For the dis-
tance from .Ahmedabad to Delhi the
time taken some ten years back has
been increased by two or three hours.
I hope the hon. Mimister will see this.
By increasing the time. by 2 o0r 8
hours, if they keep up punctuality,
then what is the sense m havirg
punctuality? Then they may very
well increase it by ten hours and
claim to be more punctual than to-
day. I think that is not the way of
claiming punctuality. The speed should
be 'ncreased where there is doublit.g
of lines. However, between Ahmeda-
baC and Kalol the speed has decreas-
ed und more time 1s taken than what
was taken some flve years back when
therc was only one line.

The next point I would iike to sub-
mit is in regard to a new line from
Uda'pur to Himmatnagar. It is @ good
and necessary line. I would suggest
that it be connected witk Vijaypur.
If more money is required I promise
in this House to get more money from
the people, either by saving certift.
cates or loans. At Ransipur we are
goirg to have a dam, When we shall
have a dam we have to take so many
things from Vijaypur to Ransipur
Baroda state has not only acquired
land but the earth-work has beén
done The hon. Minister must be
aware that Baroda gave Rs. 1 crere
in cash for the construction of this
line and the other line. So, why not
the line be taken up now.

“hcn, Bombay, Government is 20-
ing 10 nave a road bridge at Ransipur
over Sabarmati. I would suggest
that it may be constructed in such a
way that it may be used as a road-
cum-rail bridge. We can save some
money thereby. Himmatnagar is at
a very short distance from that Vijaye
par may not be more than 18 miles
from Himmatragar. €o, by this we
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shall be connecting the two districts by
a shorter route.

Then I will come %o platform gheds.
Here I may say that my district is a
neglected district. Whenever bhun.
Minisicrs pass through Mehsana they
will see that there ere soc many sta-~
tlons where there are no platform
sheds or cover over the platform. I
hope the hon. Minister will look into
the matter and do the needful.

Then I come to the children of rail-
way employees serving at Mehsana.
There is a railway colony. 1 think
the hon. Minister is not mindful of
their worries. Instead of hearmng me
he is talking on some better problem,
but he must keep in mind that
the income comes because of
the work put in by the em-
ployees. On one side of the station
we Jave built the colony for the rm-
ployees. On the other side is the
town and the school is there. Unluss
we get a bridge over the railway
station, how are the poor small kid-
des {¢ pass over some 18 railway
lines +.d go to school? So I would
suggest that at the earliest possible
time a bridge be constructed. It has
been sanctioned, but the work has not
been taken in hand, The work has
not commenced. I hope the hon. Mn-
ister will look to it.

Mr. Chairman: The hon. Member's
time 1s up.

Shri P. R. Patel: Another point—I
would say that in a minute—is that
for the teaching of Railway employees’
children there is no facility at
Mehsana, He may look into the mat-
ter and see that the students, that is
the children of the employees have
some facility for education.

Lestly in a line I would say tho
e have put up pumps for the pas-
seage rs 80 that they may get water.
I have visited some stations in my
distewct and I find that the pumps are
not werkirg. What is the good of
spending money if the pumps do not
work and we do not look to it? I
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would humbly suggest that he should
look to jt. :

The pyoblem of overcrowding is.
the worst problem in North Gujerat,
that is between Ahmedabad and Pal-
anpur and unless there is a double
line between Ahmedabad and Palan-
pur the problem is not going to bs
solved. :

Mr. Chalrman: -Shri Thakore.

Shri N. N. Patel: Sir, you called
Shri Patel. .1 am also Patel, I wanted
to be clear so that my name is not.
missed.

Mr, Chairman: I did not call him.

Shri N. N. Patel: You did not call
any particular name and that 13 why
1 am gsking this for information,

Shri M. B. Thakore: Sir, I am ever
so thankful to you for giving me
time to speak on the Railway De-
meands. First of all, I want to con-
giratulate the hon. Railway Minister,
buth the hon, Deputy Ministers and
the rasilway staff for introducing the
Janata Express from October 1053.
between Delhi and Ahmedabad. But
I want to say something regarding
the Janata Express. I would be
pleased if he could kindly make it a
daily service at least between Ajmer
and Ahmedabad.

Another thing that I want to sug-
gest is that there are two cotton mills
at Siddhpur and many of the mill
labourers come from nearby villages
to the Siddhpur milis. Many of them
embark from Kamli station near Sid-
dhpur. If the Janate Express stops
for two minutes at Kamli station, I
think about 300 mifl labourers would
be benefited and they would go to the
Siddhpur station for their work.

I would again congratulete the hon.
Railway Minister for proposing the-
Udaipur Himmatnagar new line. If it
is connected, as my hon. friend said,
with Vijapur, I think that will bene-
fit the whole District of Mehsana angt
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ithe whole of North Gujerat. As the
shon. Minister knows, it is s0 unde-
Yeloped and backward that people
badly need this link with Vijapur
But, I would not feel satisfled and
~compliment the hon. Minister till he
Proposes to construct some more lines
fa North Guferat. As I said, North
Gujerat is undeveloped and most
‘backward. Secondly, there are many
religious pisces in Nerth Gujerat
Pilgrims from ell over India come
there to visit these places. Thirdly,
North Gujerat is just on the border
«of Pakistan. If it is undeveloped and
if, God forbid, something happens, I
think that will be to the disavantage
of the whole of India. Fourthly, it
is an agricultural area and there is
production of jeera and other agri-
.cultural commodities. Kandla is very
near from that part and if it is joined
with this railway link, it will benefit
the whole of North Gujerat.

There are no pucca roads in North
Gujerat. It is a hard job for people
to transport their goods. That is why
I want to suggest some rail links to
be constructed m North Gujerat.
They are the following: A link should
be constructed from Himatpur to
Vijapur; a rail rink from Kakoshi to
Siddhpur or Chhapi; a rail link to
join Sami either from Harij or Ba-
hucharaji; @ rail link from Taranga
Hill to Timba or Varetha; a rail link
from Kakshi to Deesa. If one line
{s constructed from Vijapur via Valam
Unjha, Balisana to Radhanpur, the
whole of this area would be benefited

One more point I wish to raise.
There is @ proposal to construct an
over-bridge at Siddhpur. I have writ-
ten a letter to the hon. Minister. The
Minister says that they have written
—I do not know—to the State Govern-
ment, and if the State Government
takes the initiative, they would start
the work. I do not know—nothing
has been done up till now.

There was a representation to make
Aithore a railway station. But, no-
thing has been dome. There is too
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,,meh of overcrowding, as my hou.
d Shri Patel said, Mween Ah-
pedabad and Palanpir, up 6 Abu
posd. It freguent trals are tuh,
overcrowding will be reduced. I want
17 meake a suggostion to the hon. Min«
In the Delhi Express there ¥
n° dining car. Since last year, §t
pas been discontitued, I pefsonally
hevVe travelled many times in that
train and I did not get wholesomé
good from any station. As Rewari 1
ordered once and I did not get good
I would say the food suppled
pY these canteens at rallway stations
jd watery, tasteless and very expen:
gve. "I would say that the prices also
gre not equitable, as far as this rail-
y food is concerned, on any rail-
way. Bo, I request the hon. Minister
t see that something is done as far as
this food problem is concerned on the
railways,

I have one point to make regarding
the servants of the ex-railway canteen
contractors. From my constituency
two servants of the ex-railway con-
¢gractor have not been given work
gince three or four years I have ap-
l,roached the officers, but there is
pO satisfactory reply. I wraje a letter
0 the hon. Minister, but the Minister,
¢S usual, forwards the letter to  the
pailway Board and the Railway Board
yransfers that to the Manager, and
the same result comes. I request the
pon. Minister to kindly look into the
ymatter and do something.

Shri Jagjivan Ram: Servants of con-
yractors of railways? What is the
problem?

Shri P. R. Patel: They are deprived
ot their job. Servants of rallway
¢anteen contractors.

Shri Jagjivan Ram: They will have
¢heir chance. If there is a vacancy,
they will get.

Shri M. B. Thakore: But they are
oot given. On the contrary, they are
parassed, and I have written already
to you. If you want, I have got the
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Jetter also with me, but there is no
satisfactory reply, and that is why, I

have to say this. It you can do some-
thing in the matter, I would be very
grateful.

ot w10 firo wiw : wuTafe wEw,
AT W A et w sy fear v g
wa% fag & vv wew awrlr X
frod g feold & agt &t gt § WK
wifew v w § fe q@ Wwr G
dfewr a6 firer o

ot wwew fag (fedomae) .
e doa1 wfge

W Mo fro g2 : WH AT W
Iga G K ¢ ¥R W @y ¥ R
FappRadamiad 1§ i g9
AT aeT WEAn g 1 gk ¥ A W
& wodly e ¥ @, w® & WA §
AT Ew a1g @ arg & qg o e
gt Rlddmw
gt & S ®r uvar T T § 5
XY IR I T § AR A gR-Ee
|uw &, sy 9x fin v s @
g, e ¥ mifray F qur AT A
AR aft §, I 0 5 @
¢, o8 #¢ T A gE g ) e
sEau e o e v d  §
fETRAIRR TN AIGI T & |
A 39 LA § AW A 97 IT AT
T w17 aw & fag or
o cram g g sv 7 &
Iq% sga & fag = w1 0 ghawm
e

FamER QT HTAATE | g
fefgw, vt @« ¥ §, g wrm
weeq off 3o To T2 R 7 ¥ AW
7 8 %Y T IR gy §, WK
At ¥ T W W7 G WTOHT AT
g 1w ¥ wal v fd
ff 34} @7 § W qewy,

faeefinier, wemd, e venfy aw 9
ot & = fewrk dov &, ¥ oY 3y
gor gwr &, w1 wwde gw g, woh
w i gy gfoarw fawr  qar
& T oww dfiw & fomy o
adu? ®ww § I o W gt
wrar §, I graw & wr & &0
A7 7y gurr § fr g Rual f
oy wTeT ST o el )

T PR A # sy o g ol
2| W W AR Wi A gmr ke
A T JTET gt § fag g oF
AT e A § ) g WOT 2w |
wefeareaR dfgar s & fag w3t
AT & T @ &1 TR & ATy AT
gt § fe gt agi ok & 9Rw
to,000 fawd ¥t dfigat § Wik I
il xR ¥ fag, s@w -
ffas g fasiir fuv ¥
T HTH T SO T (o eae
§ g St ¥ arar ) ww A
g & fawd #r co,000 dwfrmt
TR 7T Tt § wgt a1 F wewy
AT WTEAT § FF agh so,000 FA
§ 1 ST A A e & fag ST KAt A
s TR § 3,000 &iw wwW A xraK
o7t & 1 W & Wy o Fad 0 g
0t i g, w3 o e A et
& ford o ot & ) o ot wT R
A< T ¢, g TF ¥ IR W w6
favar AT &7 § WX 99 et ag A
W A B g A W

> a1 7@ § Prw
afcoreres & W T9 @ W g
o 2 § 1 wd I § frge ww AR
At ge fafrec g & wndm
o ot s Iy forar o av s ag oY
e v oy &
G farr vt 8, I A F o SaTew
¥ TR WO, T wd, e
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woF gy yaew feat omar wifed afe
& gl gl qT R o wF Wik wd
& oo wwp § 7 Gy AR ) g v
a1 WX wiw o ¥ o4 f5 9w A W
g fefgm & @@ 1 o aw
QTR ¥ W ¥ o, wgh o< fs saer
age AT 4 W WTE BT A R
TS QAT FAT FOT Lo TR HRATY
MM ER TR T
g RO FdT 220, LN TRTHATY

it wnvefiwx Tw ¢ oX Ay ey fon
e

sftaro fro @ :ur wgx & m
wet fieqr ay & 1 qEt & e 7 ag
fore ar § 1 g g w1 e —

i W W] Wy § ?

+713
447
§aq
i
)
iy

1
2

ot fo wo TRt (TEEYR) :
ey Y qama § FafreeT amar o

ot 7vo Fro qde ; Ay ug & fir ol
w7 A B A w T WY

& mar § wre qy o ey o i .
& formd & oy e wite wre Y e
oA vl ¥

oty T : I NS
T o XET ¥ AT Al o

wanfr wgiaw : qfe ow W
& T ¢, W AR AV a0 O
L |

st Avo fivo wdw : & wrdwt wear
W aver Wi e frar It Wik e
o1y i Y & e Ao gwar § | 3 W
¥ A 8 Aot w7 9o waEe far g
o feert Rt & & gt dor g
feT wtw afy faer § 0

Shri Braj Raj Singh: We can sit for
another five minutes and the hon.
Member can finish,

Mr. Chairman: I think the House
has no objection to sit for five minutes
more.

[}

Several Hon. Members: No; we
agree,

Shri D. C. Sharma: I would say
that the hon. Member should be given
even more than five minutes.

st Ao fao q@w ;gL TG W
warw e wgr A g
R Areaad F wger $O R ¥ &
STAT & | W AT I WY I9A IgT SRy
g & & Ew & N ar o
goT & 1 39 B AT o ¥ el g
I oY &9 F W § ) g F AT wC
fiox amad oy & 1w g Fet o
urd a7 AT w U & S 9w W
1 & &Y weftorr g v § e w-Lo dw
g & o §, wg vk § fr dow
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Ay w1 TR TR B AT §, I Y 9
o far o | ag gt R T g
ok TR aw IE W A §
IR, T ATR AT § o
wff 7 ¥ wreme 2uw 1 fawh F
Foraar of g wraT § g 2 ¥ wmar )
0w w8y @Y v aw & 9 F o
L B FA T AW AT FT T F
e gt @ 1 3T ww ok R
phfme i fmdm § ag
i 7 T § oY g a= g @,
foeelt % g qgEY Ay 9w faegw
AU H IA@TE 1 F 713 o 9z oo
¥ famr 1 @9 sy 5 o fad g
LA FA ) 9§ B e aiE
A TR, T X FHHS QA FCL
& o o | &7 fF a7 A feomsw
I FC FT AN, T F A T H
AT ? A e ok T Y 39
LTAAW A9 FT | W I T gAT QX
FE fegaa gl 198 & @ e E
& < W Y A N @ T g
Fg AT Y W | AT TISH A
9 9 & fad dfT o @Er w3
/R AT ¥ W WG ARG B
2 @ frae & ol woeETe R a7
& Y i ¥ gy ¥ faedly, AgagH
RS ¥ W AT

IR 977 O a1 ad) weiw § )
OF FATET A AT ¥ Ay oy g
J H AW A § Frwr o e gw
ey # TE T A & ) Bfwe s
w9 9 N we Wad A A v p fw
IW O T Ft T @A afgd,
iy @t o | 5 w7 g AR
vk & e o S W it werlY § 0
pat o gea & iy Ay, faseliwra,
FWATE, T T A ay a g
T ¥ Y H W o vy wrar w1 ey
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Avar § 1 38 W W gy W g
ot |

T & W oF feeat AT g o
& wwan g fe wig F ¥ et wrelg
T w1 T o g
AT Y oft ¥ agomar e gw @
feges FTecy SR deges g & fd
I & fommr @ g AR W ¥
MmN wmo @ iaad e
AR 75> § Teaf & o o ¥ fiem)
2 73 fr wre fegw wew W
SRR TR R T
&1 7 547 T & | €0 ugo F wwRT
fs g %1 dfedzm & A R &0
IR 7 o fore §r i s Rz 70 ¢,
AT ¥-9-%s FAF QIR AW 1Y
A gwr B dageer e ¥ fad
FaF #Y R0 wg &, enefrT #r 3}
I &, FTRIA FART A Lo, TN TR
#1 3, MEE A R, fore wRAA o
M frn e T Yy o § 1w
R fAAY #T YL Y § | Afpw I
Fg1 ¥ gifaw 37 W $fedzw &
foed & 1 7 7 97 § oy Fe foet g
fgm
Shri Warior (Trichur): There is a

pHis arrangement, that may also be
gtopped for five nunutes

Mr. Chairman: We will stop that

st Ao fro @ : IR FgT W L
# 3 w7 foqr s R s g F
gEaT § | I & w Jeaeiew fira fis
oeft g g & fert e
gt o ¥ W AW o, to Abew
Qor st e gy ok | A Fad et ot
£t € e wfex @ W RanT By
fear w1

Mr. Chatrman: I think the hon.

ypfember must conclude.
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st wro firo w2w < & age ot W
STTE | AR o4 To T TH AT
T forar fr fore oY ey Wi 3@
& g ond fs 99 ¥ q e
T w7 IR W wlefade ¥ ar a8
I ¥ wrT I Modeew w FAT AW
o TWo WIFHT & 3T, I T TFTTOA-
#Hz {9, Fro THo H Ay § 9w ¥ ford
9 a4 T & fod, ag aw s
A ¥ ot oF A wrl <& ) 18
AT gt %Y 1 A1 T w1 o
e A} oAt freg & Wdom
frg s WY A3 @ ar S F g W
v a7 fF qg of W% seIy & fed
o § 39 ¥ fofly 7@ & ot ok
Foor I, IT F Ho THo F W ¥
i, TR ¥ fad T R ame
LB

Mr. Chairman: I think the hon.
Member must conclude now. I have
given him more than 10 minutes.

st qto fro @ : @ STvmy Y
7 | IH ¥ A% g F T AHT 9T 909
FARER G AANT ) WHAG 7 HNo
T®o wifew & w2 w1 To do wYo (R)
¥ AN Y AEA ], I F QI MUy A
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g fn et wrafir o vy ot o
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“I am sorry I could not reply to
your D.O. letter No...... dated...
and subsequent reminder dated...
as I was on leave. The relevant
file is under dealing and no sooner
this file comes to me I shall ap-

prise you of the exact position of
the case. Thanking you,........ "
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17.09 hrs. *

The Lok Sabha then adjourned till

Eleven of the Clock on Wednesday,
March 4, 1959/Phalguna 13, 1880

(Saka).





